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THE BUDGET (RAILWAYS),
1969-70

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH):
Madam Deputy Chairman, I beg to lay
on the Tablc a statement of the esti-
mated receipts and expenditure of the
Government of India for the year 1969-
70 in respect of Railways.

THIRTY-NINTH REPORT OF THE
PUBLIC ACCOUNTS COMMITIEE
(1968-69)

SHRI G. H. VALIMOHMED MO-
MIN (Gujarat) ; Madam, I beg to lay
on the Table a copy of the Thirty-ninth
Report of the Public Accounts Com-
mittee  (1968-69) on Appropriation
Accounts  (Civil), 1966-67 and Audit
Report (Civil), 1968 relating to the
Ministries of Education, Commerce and
Works, Housing and Supply (Depart-
ment of Works and Housing).

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS

THE DEPUTY CHAIRMAN : Now
we go on to the Motion of Thanks on
the President’s Address. Today we shall
sit till 5.30 P,

I would now call upon Mr. Partha-
sarathy,
SHRI R. T. PARTHASARATHY

(Madras) : Madam Deputy Chairman,
I beg to move ;

“That an Address be presented to
the President in the following
terms :—

‘That the Members of the Rajya
Sabha assembled in this Session
are deeply grateful to the Presi-
dent for the Address which he has
been pleased to deliver to  both
Houses of Parliament assembled
together on the 17th February,
1969, ”

Madam, it is an honour and a pri-
vilege to move the Motion of Thanks
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to the President for his Address to Par-
liament. The Address by itself is a
correct review of the realistic approach
of the Government and an appraisal of
the economic aspects. The Prime
Minister, Mrs. Gandhi and her Cabinet
deserve the palm of the mnation for
laying emphasis on the strong economic
base which alone will ultimately lend
strength, both political and interna-
tional, to our country. As it is envi-
saged in the President’s Address I wel-
come the Government's way of think-
ing and the policy it has chosen to
adopt.

Madam, the backdrop to the Address
lay in the upward turn in agriculture
in that the agricultural production
touched the target of 95 million tonnes
during the year 1967-68 and there was
also a toning up of the commercial
crop production. This upward move
in that the agricultural production
mainly due to the scientific advance-
ments that the ‘Government have in-
duced in this country and to the fact
that the farmers have taken to it, Also
the Government’s irrigation policy has
gone a long way to promote agricul-
tural production in the country. The
President made a reference in his Ad-
dress, Madam, to the fertilizer policy
of the Government. It is good that the
Government are arranging to provide
adequate fertilizers to improve the out-
put but it should be considered equally
necessary to see that this vital input,
namely, fertilizer for increased agricul-
tural production is made available to
the actual cultivators without what I
would call the incidentals of many in-
terniediafe transactions and also at the
same time without increasing the bur-
den on the general tax-payer. May I
have your permission, Madam, to make
an observation here? May be it is a
suggestion which the Government may
be pleased to consider. Today the fer-
tilizer policy of the Government is subs-
tantiated by the fact that it is subsidised
by the Government’s financial structure.
How long and how far we should go
in this matter, whether all the money
that the Government are spending goes
to the benefit of the actual cultivator,
are points which the Government will
have to rethink. In my view, it is
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high time—and I hope the Govemn-
ment will accept it—that in due course
the subsidy will either have to be re-
duced or perhaps stopped altogether.
For this it is necessary to increasc
rural  agricultural  credit  facilities
through the medium of established
banks and cooperative societies. I
hope the Government will consider
this cardinal aspect of the whole ques-
tion and formulate a dynamic policy in
vespect of agricultural production so

that we shall be able to achieve our
goal of self-sufficiency.

With reference to foodgrain move-
ment, Madam Deputy Chairman, the

President Address has mentioned about
the relaxation of restrictions in some
areas and regarding some cereals only.
1 would like to take this opportunity
to appeal to the Government to take
early steps to completely relax the zonal
restrictions on the movement of food-
grains as otherwise it would only create
artificial discriminations in the matter of
availability and in the matter of price
between citizens of one and the same
country,

While it is gratifying to note that
there is a revival in industrial produc-
tion this has to increase further and for
this in my humble view, Madam, there
are two essentials : one, the creation
of an industrial climate and two, a pro-
duction-oriented labour outlook should
be thought of. Already some mis-
givings are being expressed about the
doctrinaire-cum-regional attitudes and
these have adverse effects on produc-
tion and expansion in certain areas
which eventually not only militate
against the interests of the people in
that area but also bave a wider impact
on the economic conditions and the
economic structure of the whole count-
ry. I said doctrinaire attitude; this has
been clearly established and fully justi-
fied in what we have seen during the
past one year or more in the States of
Kerala and West Bengal. As far as
the regional attitude is concerned its
impact has been very dlearly and effec-
tively noticed in the State of Tamil
Nadu as well as in the State of Maha-
rashtva. I would stress this point a
little further, Madam, with your per-
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mission, with reference to industrialisa-
tion both in Tamil Nadw as well as in
Maharashtra. I take these two States
to illustrate my point. During the last
two years, ever since the DMK have
come into power in Tamil Nadu prac-
tically not a single new industry has
been established in that State. Similar-
ly in Maharashtra the regional feelings
are so high that slowly the industrial
belt is getting shifted and today the
belt north of Bombay is witnessing the
establishment of various industries.
Maharashtra’s loss will ultimafely be
Gujarat's gain. I wish to state here
that the Government should not permit
this regional attitude in industrial affairs,
It will be a suicidal policy to foment
either a doctrinaire approach or a re-
gional attitude. What should be the
motive, what should be our guide, is a
question which one may legitimately
ask. May I submit to you, Madam
Deputy Chairman, that if industrialisa-
tion is to be successfully formulated
throughout the length and breadth of
this country, the only guiding factor
should be that we plan on a national
plane, to aim at our national objective
and to meet the national economic re-
quirements,

We find a reference, in the Presi-
dent’s Address, to the problem of ex-
ports and imports. It is a noteworthy
feature that our performance in the
field of exports and in cutting down
imports has been commendable. The
fact that our export earnings amounted
to Rs. 1019 crores, Rs. 116 crores more
than last year, is itself a signal that noti-
fies our progress in international trade
and the consequent balance of pay-
ments. It should be remembered that
this trade gap, of which every-one is
speaking, in season and out of season,
is mainly due to the import of food-
graing and the extent we reduce it, we
shall cease to have this trade gap alto-
gether. The Government deserves our
praise for having taken many new
measures to achieve this goal. Our
export earnings will go higher up, pro-
vided we bring down the import of
foodgrains and I would only say that
we must learn to tighten our import
belt with reference to foodgrains and
concentrate on the efficacy of self-suffi-
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ciency and the realisation of self-suffi-

ciency as early as possible. There is
no escape, according to me, Madam,
from this position and we have to

ceaselessly work for it and achieve it
ultimately.

The President’s Address, I was happy
to find, rightly featured the essentials
to develop tourist traffic in our country.
It should not be forgolten that tourism
is one of the best methods of earning
foreign exchange and hence we should
develop, at a great pace, the means to
attract foreign tourists and also the way
in which we should provide adequate
hotel accommodation for the foreign
tourist. India has a great inherent
effect in drawing foreign tourists. I
would appeal to the Government to
take care that there is no imposition of
restrictions upon the {tourists and, if

possible, the already existing  restric-
tions should be lessecned. Care  also
should be taken to see that when

foreign tourists are in our country they
should not be allowed to be fleeced.
It is of utmost importance that the
citadel of foreign exchange carning,
namely, the Ministry of Tourism and
Civil Aviation, should not be allowed
o get away, as the Planning Commis-
sion wants them to be moved off, with
only Rs. 25 crores during the Fourth
Plan, On the other hand, I would
appeal to you, Madam, and to the mem-
bers of the House to see that if tourism
is to be promoted successfully in this
country and a lot of foreign exchange
is to be earned, it would be advisable
that at least Rs, 50 or Rs. 55 crores
are provided for this vital department,
which has been manned very ably by
that dynamic Minister, Dr. Karan
Singh.

THE DEPUTY CHAIRMAN : He
gave a reply this morning. You did not
listen to the reply given by the Minister
of Tourism this morning saying that
Rs. 55 crores are not available.

SHRI R. T. PARTHASARATHY :
Any investment to attract foreign tou-
rists, which in this country supplies
valuable foreign exchange, should not
be pruned for lack of immediate re-
sources.
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The President was pleased to refer
to the Fourth Plan, 1 welcome the
pragnatic approach to the Plan,
namely, the Plan would only be indi-
cative of the future, without any
attempt to face the future, 1 would
like to pay, on this occasion, a tribute
to the Prime Minister, to the Prime
Minister’s approach to the Fourth Plan,
and welcome the Governments inten-
tion to more successfully harness the
new prosperity of the rural areas and
hope that it will also mobilise new
sources of revenue for the Govern-
ment. A way should be found and a
form should be struck to harness the
Rs. 2000 crores of surplus agricultural
income and it is the duty of the Gov-
eérnment, not only to the agriculturists.
but also io the whole country, 1o see
how this huge amount is ploughed back
into agriculture or safely otherwise
utilised for nation-building measures
and this amount should not be ullowed
to be spirited away. Such a step alone
will strengthen our economy at its very
base. We should do everything to pro-
mote the rapid economic growth, which
is a prerequisite for social progress and
political stability. Foreign aid in excess
will drain a nation and its national re-
sources. In a limited way, it may aim
at a purpose, but in the long run foreign
aid should find at progressive reduction
and the accent should be self-reliance,
as rightly pointed out in the President’s
Address.

Madam Depuly Chairman, I now
come to what I regard as the most im-
portant paragraph of the President’s
Address. The crux of the Address
lies in paragraph 21, wherein the
President makes a reference to the dis-
turbing trends in our national affairs,
and the tensions caused by the regional

and parochial movements in our
country. This is thoughtprovoking
too. Public opinion in a democracy,

like ours, should aim at strengthening
democratic institutions and the concept
of democracy itself. The way in which
communal, regional and linguistic pas-
sions are roused, the way in which the
ire of the misguided youth of this
counfry is roused, the way in which
violence is caused to be spread
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throughout the length and breadth of
this country by those who believe in ex-
treme leftism, by those who call them-
selves Senas, particularly the Shiv Sena
of Bombay, the Gopal Sena, the Lachit
Sena and the other Senas, one wonders
where our future lies and what our
Central Government is going to do.
This is a question that I would like to
address myself. Let me assert herc
that unless and until all these anti-
national forces, all these anti-democra-
tic movements in the name of a region
or any political philosophy, are nipped
in the bud by the Central Government,
the future for our democracy is very
bleak. All that we want is that the
Central Government should act like
the strong—may I call it, Madam,—
Indian Bhim Sena, against these move-
ments and ensure respect for law, lega-
lity, sanctity for life and property, as
guaranteed by the Constitution, irres-
pective of the State or language.

Madam Deputy Chairman, the Presi-
dent has made a reference to our
foreign policy and consequently to
India’s relations with the other nations
of the world. I congratulate the Prime
Minister, who held the portfolio of
Foreign Affairs until recently, for her
cautious approach in her dealings with
the other nations, It is essential that
we should regard Indian interests as
the primary factor which should form
the keynote in formulating our forcign
policy effectively. It has been rightly
pointed out by the President that India
whilst dedicating herself to interna-
tional co-operation should be constantly
vigilant about her defence. Madam, in
my view the defence policy and the
foreign policy of our country, as a mat-
ter of fact of any country, should be
made inseparable and closely knit. We
should not take any steps to make
either the Western bloc or the Seviet
bloc think that we are waiting for a
cue from the other side, nor should we
subordinate our national interests to the
other nations’ way of thinking just be-
cause we have receive aid from them.
This basic approach should form the
sheet-enchor of our foreign policy,
which by and large the Government
has successfully ‘followed during the
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last one year and more. India’s desire
to improve her relationship with her
neighbours has been rightly stressed
in the President’s Address which should
be consistent with the national sovereig-

nty and integrity of the nation. The
Prime Minister has repeatedly stated
not only on the floor of both the

Houses of Parliament but also outside
that India would like to maintain the
friendliest of relationship with her im-
mediate neighbours, namely  Pakistan
and China. Effort should not be lack-
ing on our part to realise these objec-
tives. 1t should not be difficuit either,
for India to bring about a reapproach-
ment in the international forum bet-
ween the great powers like the U.S.A.
and China which, if and when realised.
will ultimately be for the advantage of
India. But primarily, Madam Deputy
Chairman, we can and should settle
our disputes with Pakistan if only to
save the nation’s exchequer of crores
of rupees which may later on be divert-
ed towards nation-building activities.
We are spending on our defence annu-
ally over Rs. 1100 crores. An honour-
able and a peaceful settlement of our
disputes with Pakistan will enable India
to strengthen her economy to a greal
degree. We have also rightly tried to
cultivate and are cultivating the friend-
ship of what T would call our neigh-
bour’s neighbour. In international
parlance this is a very important aspect
of foreign policy which T am sure our
new Foreign Minister will take to and
work it up to the advantage of India.
which in the long run will yield a good
dividend. In this context I welcome
the visit to our country by the Shahan-
shah of Tran which has brought the
economic and trade relationship bet-
ween the two countries into a fruitful
shape.

Madam Deputy Chairman, the year
was one of measured success to the
Prime Minister in moulding India’s
foreign policy and T congratulate her
on her wise leadershin,

Madam, I have dedicated my life
for the development of sports and as
such I felt rather sorry that the Presi-
dent’s Address did not contain any
reference to sports, The very fact that
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India lost her first place in the world
in hockey in the Mexican Olympics
should have given some thought to the
Government as to how best we could
develop sports in this country. 1 feel
there must be some sort of self-intres-
pectios on our part, I am sure that the
Prime Minister probably thought of
this and has created a new Department
under the Education Ministry, namely,
the Department of Youth Services.
‘Good material is there in this country
in cricket, hockey, tennis, wrestling and
Many other games, but they require to
be tapped and pruned properly with a
set purpose. Many of the sport orga-
nisations in this country not only need
help and guidance but they should be
made to divest themselves of the paro-
cial and group outlook and group men-
tality as well. The All India Council
of Sports should be made tp function
not as a mere constitutional head of
the sports organisations but the All
India Council of Sports should be given
some sort of dynamism so that
dynamism will be felt throughout the
length and breadth of this country,

which will benefit the various sporls
organisations all over India. Tts set
purposc should be to tone up the
various games and sports at mnational

level and to build up the much-needed
team work which was totally absent
when India’s Hockey Team played in
the Mexican Olympics. 1 would appeal
to you, Madam, that the Government
should formulate a new Deal, as I
would call it, for sports in India and
it should be given the top priority so
that the energy and the talents of the
Indian youth could be properly utilised.

Lastly, Madam Deputy Chairman, I
would like to pay a tribute to the Armed
Torces of India for their valour, for
their dedication, for their loyalty and
for their devotion to duty. If we can
improve and modernise manifold, as we
should, our defence production, we
shall have placed our country on the
royal road and India in defence pre-
paredness will take her place among
her strong counterparts of the world.

In conclusion. Madam  Deputy
Chairman, let me aver that we should
rededicate oursclves in the service of
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our country, in defending the integrity
and the unity of our Motherland and
| in preserving jts hard-won freedom
| which we have secured under the ins-
piring leadership of Gandhiji and Shri
Jawaharlal Nehru.

Thank you,

o (»iwdt) wremeEl awar
(TH=ATA) : WIAFTT SATETEAT WEiEAT,
Zn egufd WEIRT F oreasT ATAT E
5 g 78 & D91 F3A1 F e
& aHer AgAT sfrstraer fzar #1T 39
AAATIO GT A FIATT AFHTI FT TEF
TRIT GAT & TUHT § FTHITT FEAVE |
a0 sfasran &7 saAt fagiaAT 21 599
T T AT GIF A0a7T § A9 anq
FEr AL E |

Tegafa wgiRT 7 ¥ & fF g
srfaw waifa & =y 7 S faona faarg
fan & o< fag amamT & gg=mAr o
qFaT g, q E—gdY AT F7 FIER A
fafeas agta<y, ST & 97 WIT H
gwfA, &wat 7 s9Ew frgvar o
WigT HEAT § T AT |

aifas qafa @ w9 IURT F]
NI TAT E | 1967-68 Fo W
adr 1 qarre ufaF gd Wi ww
FGIAL FT FICT TR F FTHEA
¥ wfafe 2w & fEamEt &1 997 g,
faegla sraw afeaw fear ot @dv &
AU-AT qOFT R ATATAT | TEH
EeRe 7 ST Frer gfaag
1967-68 %o ¥F awafgw Ffa-aa 7
IOET 9 FUE 24 AMG TA FIANAT
g7 9% g1 9 FUT 56 ATE A |
3.2 AMG A ATAF IEAGA F AT
Ffa® IOTRT A 41 A17 ITF JAR
qar =BT gfEma FY glaare &
feaT ST aFar 21 o9 AIA AT | A
q=G! HET T A1 W g Iawt
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[7r0 (sftwall) Aeemdat q@ard]
fergeara e & fAgell o1 &l ag
5T g —

“Twenty-seven lakh acres of the
total area of 40 lakhs under wheat in
Punjab are proposed to be covered by
the new high-yielding varieties during
the current rabi season,

“The area under high-yielding
varieties during 1965-66 was only 1.4
Jakh acres which went up to 16 lakh
acres by 1967-68.

“Some of the varieties are capable
of giving an yield of 6,000 kg. per
hectare.”

Fq araifre fawmm & Tvag ® \‘

FAR Teeafy wgiag 3 &7 gamarg frgw
AR 92 @ & AR I faa<or 7 gardy
A fAfaesT § & gaar € g a9 §
SR HLAT AIEAT AT 75 43 &~

“Industrial production as a whole
. Tecorded a rise of 5.3 per cent during
January-June, 1968 as compared to
the corresponding period of 1967,
Output rose in a number of public
sector undertakings, and this had a
favourable effect on capacity utilisa-
tion.”

[H qaaa § {5 gwry qafew

AT HICTHF g ¥ AvBT FW
FE AT

st o Wto FEwWi: (wETIer)
FET ATST FA T |

TMo (siwelt) wWorendat awe : T
Y8 & T g7 ATHA =01 FIH T
Mg

=ft TR (ST 93W) : fRAr
HYeT § )

o (>Aet) FrerRE T T8
IR AT E
N‘zﬁfawmﬁaﬂaﬁgig&
g

Flour milling and grinding +36%;,
Sugar factories +2:6%,
Cigarette manufacturing +10.3%,
Spinning, weaving and fintsh-

ing of woollen textiles +7-2%,
Vegetable and animal oils +11-3%
Manufacture of matches +6-9%

wegafy weEw ¥ frats & & &
ey | 1 T =T &) fAgia ¥
A HETY T AT AT T AITGHTEAT
¥ g fF @9 Fmwr owafy gE gy
I qag W A W 93T SHETH STAAT
argal § !

“Export statistics are available only
up to August, 1968. They show that
India’s exports including re-exports
during  April-August, 1968  at
Rs. 554.2 crores were higher by
Rs. 93.5 crores or 20% as compared
to April-August, 1967. These were
the highest ever recorded for April-
August in any year; the earlier record
was Rs. 513 crores in April-August,
1964.,’

A U AU, W AT TGS
g% a¥ faaig e/ ¥ fau waaae ¥ &y
FIH IST § IT 9T AFEMAT | ITHT
T AT A 8, TIH! A AH-H
4 & & werwer w@w fuo Ao g
TE G ATTR G AT AEAV |

Export duties have been reduced in
the case of selected manufactured pro-
ducts, such as jute manufactures, coir
products, etc. Priority is extended in
the matter of supply of indigenous raw
materials needed for export production.
Important indigenous raw materials like
iton and steel for engineering industry
and some raw materials for the plastics
industry are made available for export
production at international prices, Cash
assistance is also given in selected cases.
Concessional railway freight is allowed
for the movement of a large number of
export products from centres of produc-
tion to the ports of exports. Then credit.
both pre-shipment and post-shipment, is
made available to exporters at conces-
sional rates. The time limit for receipt
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of payment against exports of industrial
machinery has been raised from 5 to 7
years and in some cases to 10 years.
The minimum limit to qualify for ob-
taining blanket permits of foreign ex-
change has been reduced, and the
blanket permit of foreign exchange will
under the latest policy be made valid
not only to cover expenditure on busi-
ness travels abroad but also other ap-
proved expenditure like market studies,
advertising, etc. Export houses recog-
nised by the Government of India have
been made eligible to obtain grant-in-aid
for increasing exports.

An export orientation has been given
to the Import Policy and a policy has
been adopted to encourage units with
good export performance and to penalise
units capable of exports but which do
not export sufficiently.

Manufacturing units in the priority
sector as well as in the non-priority sec-
tor who have exported more than 10
per cent of their production during
1967-68 will be given facilities to im-
port their requirements from sources of
their own choice and also for expansion
of production capacity.

So, these have been some of the steps
which the Government has taken by
which exports are helped.

Ay, Teafy Agieg A afw@e
fafist & Frrew & e wEEAqu
I &+ W w g fF g A
famTer &7 S FTIEH AT § 99N af-
AT fAgisra #7 FTT LAY AT |
6 TR &7 fawar a3 9aT 97 g9
I ATATET AF @ AT § HIT I
TG G 3 H A wrfAT§ )

ATIT T ATHEAT 1 IFg #7787 FIW
FH-ZT FT QU AAT 9§ AT g AT |-
wfas Ty e fafeer 1 Jave
F1 faeqre AT 2 {998 -3 % A&
¥ farage o 7E &1 1949-50 o F
HH-3T 27. 4 91 99 fF 7927 39. 9
4T 1 Y AFT7 1951-60 £o ¥ HW-
7T 22. 8 A1 97 fF Fvw-3T 41.7 €@
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HIT1961-65F AZT 17. 29T A+H
T 41, 04T | ZTATFIT §uqr aAarg
i Ffq-Nfaar-a% 1949-50 $od A=
12. 5 9fq g9 41 7 fF 1951-60
o ® 7gT 7T 18. 9 AT gnT 7 F7
1961-65 7 JgI IL I T 23. 8 qfa
AT T8 1 7Y F1L0 § OF gwrdy -
FEAT agT IS A AW &g E X AT
AT A A 42X TFFT 508 TE @
AT i @ &7 AT T gAY AT
21 Tg a9, 39 a9 9, W17g F qfc-
are-fAgista FTIFA ¥ 1966 $o Y T
qFsT g | fred areg auf 7 45 99
safaaal F1 smaew fFar mr o 24
amg fexgr & 7 @mw qu) 399
¥ 27 wma =pfsadl F arqdwA AR
15 ATy feadi & o7 AT #7 F7 fawd
&1t 4 gam & 1 e friisa F1-
F FT T AN TG T 7 T7H-GY
F TT FT TH AT F1 ATART ¥ TS
23 FTAT &1 37 IgwAl ;7 Wifeq &
ferw v gz fawfag fwar wa § f5aw
W & 59T@ 60 FATTITHL AT 3 FATT
FeET a AU § GO FT FAHA § )
AT ag 9 q€TTTET F ZiaT g AR
g qHTA g 98 AR, AT
gz dffewad, §9, @10 a9, qE6
1T giar g M faaw off sawrRew
& wre Wifear § 9% Wear &, FF9Cq,
a7 feareweest afsamen & @ifeg A
T FTHA AACAT7E & | TH W0y
gl I JATRE T AT F famaai £ IR
ar§ g€ g <1 5 wika § af e fagiss
w1 gl g% ¥ SEFT ATATT F Gy
2, 9g i F3 7 g, fagi fadmew
F aa foE W go Faman § ¢

1oy -

“There has been a fall of 1.9 per
cent. in the birth-rate in Kerala as a
result of the family planning drive,
officials claim,
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[310 (sfimelt) Anenadt awan)

The birth-rate is 38.3 per 1,000 of
the population. The State has a long
way to go to achieve the national
target of 25 per thousand of the
population.”

wgigaT, AT wegafw wgEd |
faAelt &5 9T AT IAET Al F
F¥ 9T H GHTA 00 g | FHA A A
& & GIAT TQT FIAT AFAT A
T THFL g

While the repayments of principal are
made in accordance with the repayment
schedules applicable to each loan agree-
ment, the amount of interest payable on
loans is calculated from year to year
on the basis of the interest rate appli-
cable to the loan and in relation to the
drawals of the loans and the repayments
falling due. The annual expenditure in-
curred by the Government for servicing
the foreign debts will, therefore, differ
from year to year. Expenditure to be

incurred by the Government on this
account during 1968-69 and 1969-70
has been estimated as follows :—
1968-69 1969-70
Rs. crores Rs. crores
Principal 186.40 210,85
Interest 148.93 161.68

Repayment schedules are worked out
for all loans, on the basis of the period
of repayment and the rate of interest
agreed te in each loan,

The period of repayment varies from
less than 10 years to 50 years and in-
clude grace periods extending from two
to ten years. The last of the repay-
ments, on debt outstanding as of 30th
June 1968, will be due in the year 2018.
For the years 1966-67, 1967-68 and
1968-69, we got debt relief from mem-
bers of the Consortium countries amount-
ing to $34.39 million, $63.19 million
and $100.64 million respectively, The
Consortium has agreed to consider
favourably debt relief of about $100
million for each of the next two years
also. Debt relief has been provided as
a measure of providing a higher level
of net developmental aid inflow, for a
given amount of gross inflow, as also
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to improve the quality of aid by permit-
ting more of the aid take an untied
form.

Then there are three types of out-
standing foreign debts out of which out-
standing debt, principal repaid and inte-
rest paid comes to Rs. 3661.40 crores
and Rs. 606,97 crores and Rs. 446.62
crores respectively. The number of
countries involved is 18. Then loans
repayable through export of goods to
Czechoslovakia, Poland, U.S.S.R. and
Yugoslavia in respect of, again, out-
standing debt, principal repaid and inte-
rest paild comes to Rs. 470.77 crores,
Rs. 163.77 and Rs. 47.05 crores respec-
tively. Then loans repayable in Rupees
on Government account to Denmark,
U.S.A. (excluding P.L. 480 loans) and
US.A. PL. 480 Loans comes fo
Rs. 1534.34 crores, Rs. 127.64 crores
and Rs. 169.23 crores respectively. The
grand total under these three heads res-
pectively comes to Rs. 5666.51 crores,
Rs, 898.38 crores and Rs. 662.90 crores.

A, ¥ 7D w1 § gard qra-
Hra = qrrgaredY 7 o faare auaq fee
IART AHIRT FT Z 1 ATHA QA
31 AT ¢ f7 9T Arada wegafy agiar
T o faare syag wg 50 gF @
HATT IARAT A AT ATAT & | Afganant
FN AT, qIGIAH] FT A7 ZATC FATH
w1 HGITAT T ZHAT AT @7 & HR
Star £ 3vgiw aama, 7E arver & F oy
o 73 fafaedt gaF gasg 7 & fag s+t
g 1 "radftg, A fa & 7g 9gq sma-
wF g fF Fagasr w1 0 gl & 9
IF%1 Wi §, A IFFT FrqAC §

A UFAICAN: TF qIF FARIL
F T Y T E o

o (sfiwelt) woerEdt qwa<: at
TAEAFT  H OWNEdl,  AegEfaai s
AT E |

T TIAATIIRAW : TIATTE AT ATST )

ot gy A greft (T9qT) ;A
{FFE & Fq q T8
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sft TFATTEO ;. AFEL T JEEL |
F¥E 9 Aeae A 8 1§ AR T A
feedy araw #7 g9 &, a@mT AEAT
£ o gaw wez o qadt 7€) ot | safag
TA9T Tl S &1 g TR T 8 |
qaF A Fad @ AT | A9 AR §
Fadt ST &1 T8iwT gAw aurETEy
AT GHT T FIfE TF A F
afgen of ag g o€ T, IAN gl TAF
T gt TMT wo § | 3EiaT e
T gaEw Ay |

THE DEPUTY CHAIRMAN : That
is not a point of order, it is a point of
information.

o  (»wedl) WAl qeaI
AT, 3 AA@ I HT€dT & safaaat
HE A 40 F A A FE 1 gao AR
3F g1 IW ATRZ ST & g
UF qa8 91 a9 @A AEAT o ggerai
& (I, ITH! ATGATHT H1, IAHT AlFT
F1 AF TE A I8 999 T @A &
o o edteaT, Fowle i g Far
FAE AT ATRGT A FF srer-ere
arsfediasy at qoMfas &F WY
qHT g AT TW &, A9 a1 R dmw
sfaF & sifus e &1 awar g |

THE DEPUTY CHAIRMAN : You
must wind up now. You have taken
over 20 minutes.

st VAN . qRT AT IR
2 dfsm

gaagwafa : smTE gna H ¥

H; TRATVAT TR qWT § {
ara 3 fifse fraa afgenst v oy
A & | T

o (»meY) weAEEl FEAR
St weAtafy 9w@ go & SEd
faom & Tweafs s & sy sfamor
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" @77 & fr FF et & T g
faeft & f& @R 9% g9Tg uwET & 'Y
H =0E1 TAT fawd F0 F U gagW
T X AR | ALHIK TH 419 ¢ A

AAEE, & o graey H a1 e
I T I F WA TEAT AT
g1 UF Tl AR AT 936 AT -
g S 7 fear 3 foww S=|iA
A

St go sfto gwEF . FAT IF TAI-
3T TIEH 3|

o (+iwet) W@ qeaTe S
A

Mr. Rajnarain said in a statement to-
day that the Bharatiya Xranti Dal
leader exploited the prestige and power
of money conferred on him during his
Chief Ministership to wreck the pro-
gressive socialist forces and parties.

Mr. Rajnarain alleged that the B.K.D.
played on caste sentiments and thereby
damaged the cause of the socialists as
well as the backward castes.

A o TTo JATET, AT ATHAWT &
"I SEW W UF Fuaeq fEar d oy
T TRTLE |

Mr. D. N. Tiwary, Congress M.P.
from Bihar, has complained to the
Chief Election Commissioner, S.P. Sen
Varma that ‘most of the votes’ cast in
the mid-term elections in the State were
‘bogus.’

In a letter he urged an impartial en-
quiry into the matter. He says : In
the booth in Ziradi constituency, for
instance, the votes of the entire village
were cast before the actual voters arrived
at the polling booth. When the villagers
demanded ballot papers, they were told
their votes had already been cast.

District,
than the

In Lalganj, Muzaffarnagar
‘the votes polled were more
number of registered voters.
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[ero (fiwet) wwenedt asai]

Mr. Tiwary said. A handful of per-
sons who had brought lethal weapons
from U.P. to Saran district, intimidated
the polling officers to enable a few
persons to cast hundreds of votes, often
one person casting more than 20 votes.

ARATET, 39 a1 § QU avE 8 qi9
2 =l Fifs ag e gw Eurfas
TREEIIA I ZAR T & fow o
o e g fF e sew g A A
AHAT AT, SHE! AT F& I AW
1 qfFarde A8Y faar s, 8 o FeEs
2§ S d & e EY 99 TeFa T

THE DEPUTY CHAIRMAN : Your
time is over now.

Mo (sitwdt) wnaREt awarw: &
21 e & gare FT 3 |

THE DEPUTY CHAIRMAN : I do
not think half-an-hour was given to the
mover.

DR. (MRS.) MANGLADEVI TAL-
WAR : But I was interrupted, Madam:.

THE DEPUTY CHAIRMAN : I
think you should wind up in another 2
minutes,

o (simdt) AwerddR qEan: §
ST BT FLENE

LR~ S

RARTET, Tt wEed 3 sraaeT
&Y o% ST FFTW IMAT E AR TR @
FIIT 7 Ay Afq & dE9g 7 o
ard FE E, AR & AT ST §
T FHYA FAT E ) F ww g fw gard
AR FY A aH-uerEAde & fify
2, 98 9T F6! g AT THFI g q
TR qgT A U § A s v 2y

TS 919 Y AT, I8 HgAT W
sEwE § % A g, oA, gl
gy fAaaT 7 =qag Al 989 €, IqF

ar9 gd 3§ ' § 8t afew faay &
araeT fegene A srawmwar & afe
T ot & 7 7 IR AT e 9<
foFT T T 9TET FT A1 fH g
FUT AGTE HT, AT R Rt a@ § o
TIAT TG =1z SR T &Y SAE av
araAT Fifgq ) § 3@ o€y § iy
zfaTr it St FY q9rs I A fF
FEM IF Gy § Y &g AT 2 qE
qga 3F & AR TgT A=BT ] |

E2WMMFT ) SF AT T AT IFF
F[ € A T5T A=B W § AT H SreT Fa
2 fF o oY 98 @\ sefau & g
frarer o e § 6 9w afard
Faueax & fau sfas § afas s
fear st =fE

TF I AT JTEEF § | gHI |
Y 9T /w A HR arfFE™ § 39
9 TUY AT AU T FT WEF
Fifare F &1 gER WO AR S A
g SNwe @ g e s Wl amt
F T gER S §49 § IAST AW |
faar S3Fx gawr aqr =gy | wfw
19 WA F qEE A W ey
ST FTT AT @7 E | A FaAT 8

“A genuine united front of workers,
peasants and petty bourgeoisie is now
building up and mightier struggles

than those of the past are about to
sweep the country.”

TH Vg I AT AN HNET T @ &1

| SH® 919 &Y §9 9% L TAMAS Al

fe ux wafre maHe § 9a% faas
Y STRET FIAT & | 9 FEAT & —

“The Kerala State Government is
an absurd example of peaceful transi-
tion to socialism put up by Indian
revisionists, The Kerala State Gov-
ernment is a tool in the hands of
Indian reactionaries for the oppres-
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sion and exploitation of the Indian
working people. The State Govern-
ment’s action in the distribution of
the State nazool lands, its handling of
the strike at the Birla silk factory in
Kerala and for not ameliorating the
conditions of the poor people...”

So they are very critical of India, in-
cluding the Government of Kerala.
Then again they say :

have realised that
non-violent forms of struggle like
elections and peaceful protests are
useless. Hence they are adopting the
path of revolutionary struggle.”

“The Indians

The radio took a dig at the parlia-
mentary system as well and said that
“the minds of the people are speedily
moving away. ..

SHRI K. CHANDRASEKHARAN
(Kerala): What is the relevancy of that
document here ?

DR. (MRS) MANGLADEVI TAL-
WAR . . from having any faith in
Parliament.” So we have to take note of
these very disturbing trends and the
propaganda,

S M & g ST FT STAEA
FEIE

The question was proposed

SHRI G. GOPINATHAN NAIR :
Madam, I beg to move :

1. “That at the end of the Motion,
the following be added, namely :—
‘but regret that no effective
measures have been outlined in the
Address to stop the orgy of arson,
loot and murder that is being
periodically unleashed in Bombay
by the Shiv Sena particularly against
the South Indian Community.’”

2. “That at the end of the Motion,
the following be added, namely :—

[19 FEB, 19691
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‘but regret that no effective
measures have been outlined in the
Address to give a better deal to
the States in the rapidly worsen-
ing Centre-State relationship.””

3. “That at the end of the Motion,
the following be added, namely :—

‘but regret that no positive steps
have been outlined in the Address
to help the backward States like
Kerala to catch up with the more
advanced States by rendering better
financial help and by enforcing an
effective policy of licensing in the
private sector and establishing
more public sector undertakings in
such States.””

SHRI RAJNARAIN :
beg to move :

4, “That at the end of the Motion,
the following be added, namely :—

Madam, I

‘but regret that the Address does
not condemn the Government for
the increasing economic disparity,
poverty and unemployment in the
country and the shrinking of bor-
ders and for the failure of the
Government to check the dominat-
ing influence of casteism, wealth
and bureaucracy during the mid-
term elections.””

SHRI GODEY MURAHARI (Uttar
Pradesh) : Madam, I beg to move :

5. “That at the end of the Motion,
the following be added, namely ;—

‘but regret that the Address does
not mention the fact that the Con-
gress Government at the Centre
has lost the confidence of the
people as evidenced by the defeat
of the Party in the mid-term polls.” ”

6. “That at the end of the Motion,
the following be added, namely :—

‘but regret that the Address does
not mention the complete absence
of law and order in the States
placed under President’s rule es-
pecially, Uttar Pradesh and Bihar.'”
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7. “That at the end of the Motion,
the following be added, namely :—

‘but regret that there is no men-
tion in the Address of the increase
in communal riots during the last
one year and especially in States
under the President’s rule.””

8. “That at the end of the Motion,
the following be added, namely :—

‘but regret that the Address does
not point out the fact that there
has been an unprecedented econo-
mic choas due to lack of any plan
during the last year.”

9. “That at the end of the Motion,
1he following be added, namely :—

‘but regret that there is no refe-
rence in the Address to the fact
that unemployment has increased
during the last one year.””

10. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that there is no men-
tion in the Address of the fact that
regionalism and parochialism have
increased under Congress rule both
in Maharashtra and Andhra Pra-
desh where the Shiv Sena and
Mulki agitations have caused ir-
reparable damage to life and pro-
perty., k4]

11. “That at
Motion, the
namely —

the end of the
following be added,

‘but regret that there is no men-
tion in the Address of the use of
official machinery by the Congress
Party in the mid-term poll thus

setting at naught free and fair
elections.” ”
12. “That at the end of the

* Motion, the following be added,
namely :—

- ‘but regret that there is no refe-
rence in the Address to the failure

[RAJYA SABHA ]
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of the Government to institute ac-
tion against malpractices by mono-
poly business houses like the
Birlas, Jains, Tatas and others.’”

13. “That at
Motion, the
namely :—

the end of the
following be added,

‘but regret that there is no refe-
rence in the Address to the in-
creasing humiliation of Harijans.'”

14, “That at the end of the
Motion, the following be added,
namely :—

‘but regret that there is no refe-
rence mn the Address to the increase
in corruption and political bri-

bery., ”

15. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that there is no indi-
cation in the Address of any steps
to correct the economic imbalance

among variows sections of the
people’ ”
16. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that there is no pro-
posal in the Address to limit the
range of the lowest and highest in-
comes in the ratio of 1:10.”

17. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that there is no men-
tion in the Address of a needbased
minimum wage for workers.””

18. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that there is no pro-
posal in the Address to fix prices
of commodities.””
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19. “That at the end of the
Motion, the following be added.
namely :—

‘but regret that there is no pro-
posal in the Address to relate agri-
cultural prices to prices of manu-
factured goods on a parity.””

20. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that there is no men-
tion in the Address of preferential
treatment to backward castes.””

21, “That at the end of the
Motion, the following be added,
namely

‘but regret that there is no men-
tion in the Address of interference
by the Centre to topple non-Cong-
ress Governments in the States.””

(The amendments also stood in the
name of Shri Rajnarain)

SHRI MULKA GOVINDA
REDDY; Madam, I beg to move :

22, “That at the en& of the
Motion, the following be added,
namely :—

‘but regret that there is no men-
tion in the Address of the 8th
Thermo-nuclear explosion carried
out by China and its implications
for the security of India and for
world peace.””

23. “That at
Motion, the
namely :—

the end of the
following be added,

‘but regret that the Address does
not make a firm commitment re-
garding the formulation of the
Fourth Five Year Plan.’”

24, “That at the end of the
MDfotion, the following be added,
namely :—

‘but regret that there is no men-
tion in the Address of steps to
redeem the solemn pledge given to
Parliament on the 14th November,
1962, to recover the territory
occupied by China.’”
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25, "That at the end of the
Motion, the following be added,

namely :—

‘but regret that there is no men-
tion in the Address of any con-
crete steps to protect the legitimate
interests of the Indian nationals
and of the people of Indian origin
living abroad.””

26. “That at the end of the
Motion, the following be added,
namely :

‘but regret that the Address does
not mention the recent outbursts
and widespread violence involving
immense loss of property and life
in many parts of the country and

particularly in Bombay and Andhra
Pradesh.””

27. “That at the
Motion, the following
namely ;—

end of
be

the
added,

‘but regret that the Address
makes no mention of any steps to
correct regional imbalances in
development and the growing dis-
parity between States.””

28. “That at
Motion, the
namely :—

the end of the
following be added,

‘but regret that no concrete steps
are indicated in the Address to
solve the growing ~ unemployment
problem in the country.””

29, “That at the end of the
Motion, the following be added,
namely —

‘but regret that the Address does
not mention the failure to indicate
any concrete steps to constitute a
Council for solving problems aris-
ing out of Centre-State relations.””

30. “That at the end of the
Motion, the following be added,
namely —

‘but regret that there is no men-
tion in the Address of the growing
pressures and repression and denial
of the basic rights to the Scheduled
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Castes and Scheduled Tribes and

the weaker sections of the com-

munity.” ”

31. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address does

not mention the failure to solve
the recurring calamities of famine,

drought, and floods.””

32. “That at the end of the
Motion, the following be added,
namely :(—

‘but regret that the Address does
not mention the steps for solving
the shortage of food, inadequacy of
drinking water, particularly in the
rural areas.’”

(The amendments also stood in the
names of Sarvashri U. K. Lakshmana
Gowda, Banka Behary Das and K.
Chandrasekharan.)

SHRI MULKA GOVINDA
REDDY : Madam, I beg to move :

33. *“That at the end of the
Motion, the following be added,
namely :—

‘but regret that there is no men-
tion in the Address of the steps
taken to solve the inter-State dis-
putes regarding borders and distri-
bution of river waters.””

(The amendment also stood in the
name of Shri U. K. Lakshmana

Gowda.)
SHRI A. D. MANI : Madam, I beg
to move :
34. “That at the end of the
Motion, the following be added,

namely :—

‘but regret that the Address pre-
sents an over-optimistic picture of
industrial recovery which is not
fully borne out by available ave-
nues for fresh investment.’”

35. “That at the end of the
Motion, the following be added,
namely :—

[ RAJIYA SABHA]
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‘but regret that the Address does
not contain any reference to the
attempts made by Government to
find out a suitable solution for the
worsening Centre-State relations.” ™

36, “That at the end of the
Motion, the following be added,
namely :—

‘but regret that besides casual
references to the eruption of divi-
sive feelings engendered by caste
and regional considerations and the
recommendations of the National
Integration Council, there are no
positive steps announced in the
Address for countering fascist or-
ganisations like the Shiv Sena which
has plunged the city of Bombay for
days into a welter of disorder and

destruction.” ”
37. “That at the end of the
Motion, the following be added,

namely :—

‘but regret that beyond repeti-
tion of platitudes like peace and
promotion of international co-ope-
ration, the Address does not con-
tain any references to rethinking on
foreign policy with a view to
bringing into existence a defence
organisation of areas in the Indian
Ocean and a South East Asian
common market.’”

SHRI MAN SINGH VARMA
Madam, I beg to move :

38. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address does
not indicate concrete steps for the
all-round development of scheduled
castes, scheduled tribes and back-
ward classes.””

SHRI M. R. VENKATARAMAN :
Madam, T beg to move :

72. “That at the
Motion, the following be
namely :—

‘but regret that the Address be-
trays a damgerous sense of com-
placency and self-satisfaction in
regard to the serious nature and

end of the
added,
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extent of the economic and politi-
cal crisis facing the country.””

73. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address does
not indicate an honest effort on the
part of Government to lay here
the basic causes underlying the
failures and shortcomings of its
policies during the past, and by
gloating over the serious crisis in
al] its various manifestations—eco-
nomic, social and political—is paint-
ing a deceptive and rosy picture to
lull the consciousness and vigilance
of the people against the dangerous
pitfalls ahead.’”

74, “That at the end of the
Motion, the following be added,
namely :(—

‘but regret that the Address fails
to make any mention of the com-
plete bankruptcy of the Central
Government’s policies towards non-
Congress Governments in general
and the U. F, Governments of West
Bengal and Kerala in particular
since the last general elections.’”

75. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address fails
to take note of the Central Gov-
ernment’s policy of subversion of
parliamentary democracy, of em-
asculation of State’s autonomy, of
toppling the non-Congress Govern-
ments and of squeezing out such
Governments through the most im-
moral, unconstitutional and arbi-
trary exercise of economic, political
and administrative powers of the
Centre, including denial of food,
financial resources and even legisla-
tive competence of such States.””

at the end of the
added,

" 76. “That
Motion, the following be
namely :—

‘but regret that the Address fails
to take note of the fact that the

\
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Government’s chosen path of capi-
talist development of the country
has resulted in the unprecedented
development of monopolies, in the
increasing and humiliating depen-
dence of our country on foreign
imperialist aid and the consequent
danger to national independence, in
the expropriation and ruination of
millions upon millions of peasants
from the land, impoverishment of
the working people, economic and
social oppression of agricultural
labour and Harijans and Adivasis,
the collapse of the small entrepre-
neurs, and the decline and even
threatened extinction of the tradi-
tiona] industries, and in the mount-
ing unemployment, wage-cuts, in-
creasing workload and fall in wages
of industrial labour and high prices
of the necessities of life of the
common people.” ”

77. “That
Motion, the
namely :—

at the end of the
following be added,

‘but regret that the Address,
while noting the “decisive upward
turn in agriculture”, fails to record
that primarily it has been the result
of the fortuitous circumstances of
two consecutive good monsoons and
gloats over the havoc caused by
unprecedented floods in many parts
of the country and the still existing
conditions of drought and famine
in vast areas.’”

78. “That at the end of the
Motion, the following be added,
namely :(—

‘but regret that the Address fails
to record that the so-called recovery
in a Jarge segment of industry has
been achieved at the cost of the
ruination and closure of a number
of weaker units, by resort to
rationalisation, retrenchment, in-
crease in workload, depression of
wages and prolonged unemploy-
ment of millions of industrial
workers.” "
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79. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address fails
to take note of the fact that the so-
called striking improvement in the
balance of payments is offset by
fall in value of the rupee due to
devaluation and what little achieve-
ment there has been, is made by
the pumping of enormous amount
of subsidies paid by the Govern-
ment out of the tax-payer’'s money
to the big industrialists and ex-
porters.””

80. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address ig-
nores the fact that the technological
improvement in agriculture is lead-
ing to the rise and strengthening of
a powerful class of capitalist land-
lords and the simultaneous expro-
priation of millions of small and
middle peasants and increasing un-
employment of agricultural labour,
thus resulting in distress and desti-
tution stalking the countryside.’ "

81. “That at the end of the
Motion, the following be added.
namely :—

‘but regret that the Address ig-
nores the stark realities that most
of the agricnltural inputs made
available by the Government in the
form of credit, fertilisers, machi-
nery, improved seeds, etc., are all
cornered by the rich peasants and
capitalist landlords and have not
made any impact on the poor and
middle peasants.””

82. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address
while being complacent about the
increase in food production and
procurements fails to note that the
Kerala people arg being still denied
an adequate quantum of ration by
the Central Government.””

83. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address com-
pletely ignores the problems of
over 80 textile mills which have
been closed down and the unem-
ployment of about 75,000 textile
workers in the country.”

84, “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address com-
pletely ignores the still continuing
ciisis in the engineering industry.””

85. “That at the end of the
Motjon, the following be added,
namely, :(—

‘but regret that the Address ig-
nores the vast problems of under-
utilisation of industrial capacity and
the consequent huge waste of scarce
national resources.’’

86. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address com-
pletely ignores the stupendous scale
and extent of the unemployed and
the underemployed.’”

87. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address com-
pletely ignores the basic causes
underlying the recent growth of
communal, parochial and other
fissiparous tendencies and tensions
gripping the country and poisoning
the body politic and is silent on
the policies of the Government
which have led to this serious situ-
ation and on the role played by the
reactionary, anti-democratic, com-
munal, and anti-national forces in
aggravating the situation.’”

88. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address is
completely silent on the unprece-
dented and savage repression . un-
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leashed on the Central Government
employees in anticipation of, dur-
ing and after the 19th September
strike and the extremely undemo-
cratic and vindictive victimisation
of thousands of employees.’”
(The amendments also stood in the
names of Sarvashri K. P. Subramania
Menon, Kesavan (Thazhava) and A. P.
Chatterii.)

SHRI NIRANJAN VARMA
Madam, I beg to move :

89. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address does

not suggest any remedy for inter- -

nal discord, growing corruption in
the country and for the unsuccess-
ful foreign policy.””

SHRI MULKA GOVINDA
REDDY : Madam, I beg to move :

121. “That at the end of the
Motion, the following be added,
namely :—

‘but regret that the Address does
not mention any steps to imple-
ment land reforms.””

SHRI A. K. A. ABDUL SAMAD
(Tamil Nadu): Madam, I beg to move:

122, “That at the end of the
Motion, the following be added,
namely :—

‘but regret that in the Address |

no serious notice is taken of the
distressing situation created by the
continuance of the aggressive com-
munal and regional violence in
various parts of the country.’”

1 ]
123. “That at the end of the

Motion, the following be added,
namely :—
‘but regret that the Address

ignores the long-pending vital ques-

tion of giving Urdu its rightful
place.””
124, “That at the end of the

Motion, the following be added,
namely —
LARS/69
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‘but regret that there is no indi-
cation in the Address of making
any effective drive to eradicate
corruption which is progressively
eating into the vitals of the econo-
mjcs of the country.’”

125. “That at the end of the
Motion, the following be added,
namely :~—

‘but regret that the Address fails
to take note that the much talked
of secularism is honoured more in
the breach than in its observance as
witnessed by the repeated instances
of wanton demolition of mosques
and desecration and appropriation
of grave-yards, etc., in different parts
of the country, one last instance of
which is the demolition of a mos-
que and despoilation of grave-yard
in the Hazrat Nizamuddin area in
this very capital of the country and
by the Delhi Administration it-
self,’ ”

The questions were proposed.

SHRI DAHYABHAI V. PATEL
(Gujarat) : Last year, Madam, has been
unfortunately a year that has witnessed
drought, floods, upheavals, political and
otherwise, which have not helped the
country to progress. On the one hand,
we see a little improvement in agricultu-
ral production. Our Government wants
to call it the green revolution, ¥ have no
quarrel with it, Only it is belated. The
Government did not listen to us when we
pointed out that you could learn this
technique. Under the advice of the
former Defence Minister, Mr. Krishna
Menon, all that literature was banned.
They thought it was a sin even to look
at it. The Rice Research Station from
where the Minister is getting rice for us,
that grant was offered to this country;
but because we did not take it, it went
to the Philippines. That is the history of
that Rice Research Station in Manila in
the Philippines. Apart from that, I had
occasion to go to Manila recently for the
Asian Parliamentary Unions’ meeting.
That also our country has thought fit not
to attend. 1 do not know why; while we
talk of closer relations with Asian count-
ries, our Government behaves liko this.
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I tried to understand how they built up
their ecopomy and progress. The
Philippines have got many munerals. They
are rich. They are also rich in forests.
But they were short of food and they had
particularly to import rice. It is only
when they increased their production of
rice with the help of this research station
and several other research stations which
they have set up—they have got a re-
search station in every part—that their
economy has become self-sufficient and
thriving. And we who are supposed to
be a big country, a large country, we are
buying rice from that country. If we
had listened—I know there are some
people who are allergic even to the name
of Taiwan; I am not referring to Taiwan
but this is Philippines—if we had listened
to them—of course, if we had listened to
Taiwan the thing would have come about
very much earlier-—perhaps the famine
that we had in Bihar could have been
averted or its devastating effect could
have been mellowed down and we would
not have suffered so much. Well, I am
glad that the new Ministers have taken
a more practical view. But why is agri-
cultural production hemmed in by diffi-
culties on all sides ? Before the poor
agriculturist is able to make a little pro-
fit or get something after years of hard
life, comes in the Government’s procure-
ment policy and what not. How is there
any enthusiasm left in the agriculturist to
produce more if you behave like this ?
And we have not turned the corner as
some people would like to think in our
agricultural production. Perhaps we
have got enough, foodgrains. But we do
not depend only on foodgrains., Our
commercial crops, particularly, jute
which is a large export earner, seems to
be going down and our earnings are
dwindling. What does the Government
propose to do about it? Take cotton
which is very essential for our textile in-
dustry which is one of the major indus-
tries in this country. What is going to
happen to that if cotton production and
improvement of cotton and the industry
does not keep pace with the demand and
the progress that is necessary ? It is, of
course, something to be satisfied with
that food production has gone up; 95
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million tons of foodgrains have been pro-
duced—an increase of 25 per cent over
the previous year. But I suggest steps be
taken to encourage the agriculturist to
continue this rate of production. It is
going to be a long time before we will be
in a comfortable position in the matter
of food production, particularly when we
have to depend on the vagaries of the
monsoon and annual experience. While
some States, some areas, are fortunate in
having a good crop, some areas have
drought, some have floods. So, it is
necessary to provide for these.

On the side of industrial production
unfortunately the situation is not so
happy. It is not that there are not enough
industries. It is not that we have not
enough man-power. On the contrary, the
large number of unemployed, qualified
and unqualified engineers is a matter that
is causing all anxiety. On the other
hand, it is also estimated that 20 per
cent of our productive machines are lying
idle. What is the reason for this ? The
productive capacity of the public sector
industries also is not fully utilised and we
are passing through an industrial reces-
sion. How do we get out of this? We
have got in this country the peculiar
phenomenon of high prices and very low
production rate. What are the steps that
the Government proposes to take to get
over this ? Unfortunately we do not find
it in the President’s Address. If there
was any mention of this, perhaps it would
have enthused us. We would have feit
happier. It was just mentioned yester-
day in the other House that some 1500
to 2000 applications for industrial licences
are pending before the Minister from the
State of Orissa alone. I am mentioning
one of the smallest States in this coun-
try. From the State of Orissa alone 2000
applications for licences are pending, The
process of industrial licensing is cum-
brous, heavy, dilatory, and it leads to
corruption and it retards the natural
growth of industry that should normally
take place. No concrete steps seem to
be taken to improve the situation and this
is not only the case wih licences of small
industries but to vital industries. I will
mention a particular case which touches
the economy of the State where I come
from—Gujarat. Why is the licence of
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the Tata Fertilizer Project the Mithapur
Fertilizer Project which is commonly
koown as the Tata Fertilizer Project be-
cause the Tatas have sponsored it—
being delayed so long? It is estimated
that every hour’s delay in the grant of
this licence is costing this country one
lakh of rupees. How many months, how
many days, how many years have passed
since this application has been pending
before the Government and what is the
reason for the delay ? What a great fin-
ancial loss to the country it is when we
are passing through this recession and
when we want progress, when we want
development of industry, when we want
development of agriculture ? This
shows that the direction in the matter of
the Government policy, if it really has a
policy, is mis-guided or it has no policy
at all. We are supposed to have a Plan-
ning Commission and a plan. This does
not seem to indicate that we have a plan,
As far as the State of Gujarat is concern-
ed, from where 1 come, I have always
been saying 1 have been critical of the
Planning Commission and I am glad
my friends from Gujarat who sit on the
Opposite Benches are coming round to
my point of view that the Planning Com.
mission has been the greatest impediment
in the progress and development of Guja-
rat, The policies of the Planning Com-
mission, rightly or wrongly, are anti-
Gujarat. None of the river valley pro-
jects has gone through. About indus-
trial progress I am pointing out just now
the policy. In the matter of pefro-chemi-
cal industries how slow the process of
sanctioning is and now some criticism is
levelled at it that much progress is not
taking place when sanctions are given
but there are certain complex industries
where sanctioning one major project is
not enough. The offtake of the sub-
sidiary projects and the provision for in-
dustries to deal with them is very neces-
sary and that is lagging behind. Since I
came to this House 1 have been pointing
out that the development of oil drilling,
oil-exploration, refining and other petro-
chemical industries as far Gujarat is
concerned have been Very slow, dilatory.
I have been pointing out that the Gov-
ernment’s estimate is rather mistaken or
prejudiced. Perhaps my estimate was
over-optimistic but events have shown
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| that what I was saying since I came here
i 11 years back is true. Oil exploration
in Gujarat has been found to be the most
economical anywhere in the world. The
most successful number of wells drilled
in point of percentage, fortunately, in
this country has been in Gujarat com-
pared to world figures, but have we done
enough to cope with it? Are we utilising
the by-products ? If you travel from
Bombay to Ahmedabad you will see flares
for miles from Surat, Broach, Baroda
and the gas is being burnt up and not
used. We are short of fuel. People
want to use this gas. The Government
does not do what it should and will not
allow anvone else to do either, This
dog-in-the-manger policy that have been
criticising still continues. Pakistan, our
neighbour, started exploring gas and that
Sui gas they have been using practically
within a few years of that State coming
into existence. We have been pointing
out this to our Government but our Gov-
ernment does not seem to think about it
or is not satisfied. They were not able
to be satisfied of the potential of oil
available in Gujarat. Now at least thay
see it and when they do it, when they
took up the question of oil, in what
manner do they do it ? I do not know
whether they want to be vindictive or
want to punish Gujarat. They took the
best piece of fertile lands in the whole of
Gujarat for establishing the refinery. Was
it necessary ? Was it necessary that the
officers who deal with it should live near
Baroda so that they can go to the club
in the evenings or their children can go?
There is plenty of land within five miles
but which is not so fertile but they
would not listen. There was satyagraha
offered by the peasants of that area but
the Government would not listen because,
unfortunately, the voice of Gujarat is
not heard in the counsels that prevail
with this Government.

SHRI S. S. MARISWAMY (Tamil
Nadu): Is there no Gujarati Minister in
the Cabinet ?

SHRI DAHYABHAI V. PATEL : At
that time the Minister in charge was Mr.
K. D. Malaviya. Not only 1 asked him
here but I personally invited him and I
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offered to go with him to Baroda and
show him but it was of no avail,

SHRI LOKANATH MISRA (Orissa):
Fortunately his constituency has taught
him a lesson now.

SHRI DAHYABHAI V. PATEL : I
was referring to the river valley projects
of Gujarat. I have referred to them in
this House previously. I will just make a
passing reference. During the first gene-
ral elections just before it, the carrot of
the Tapti scheme was dangled before
Gujarat. That is not yet complete. In
the second general elections the carrot of
Mahe project was dangled and in the
third general elections, Prime Minister
Nehru himself went and laid the founda-
tion stone of the Narmada project. Which
one of them has been completed even to-
day ? This is how the Government of
India and the Planning Commission have
been treating Gujarat. Therefore I say
that the Planning Commission has been
most unsympathetic if not inimical to the
needs of Gujarat and has been behaving
like this. I am glad that Members from
Gujarat on the other side also seem to
realise this by now. My friend from the
other side moving the Resolution said
that the industries are going to Gujarat.
He is sadly mistaken. Industries going
out of Bombay is the result of zoning
which has been done by the Bombay
Municipal Corporation. I had quite a
hand in it because I was a member of
. the Municipal Corporation for a long
time. Unfortunately industries that want
to go to Gujarat cannot go there because
there is power shortage and who wants to
take the industries out when one is not
guaranteed power? I do not know
whether the Planning Commission sanc-
tioned it or the Gujarat Government
took up the Dhruvaram Power Project
which was much talked of and much
advertised. The revised estimates are
now twice the original one and yet the
people of the area—Baroda and Khera—
do not get the power that was promised.
Then why and wherefor of this T have
not been able to get. FEven when we
asked here or in Ahmedahad in in
formal meetings with the Ministers of
Gujarat I could not get the information.
What was supposed to have been com-
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pleted in Rs. 7 or Rs. 8 crores Mr, Hathi
kwows about this and I wish he would
enlighten us—has gone to Rs, 16 crores
and yet the power tha. was promised is
not available. Those who have gone to
Gujarat or those who have established
industries in Baroda have had to put up
their own generating plants and you can
understand how expensive it is for indus-
tries to do it because one does not know
at which moment the p>wer will fail.
And there are many intricate industrial
plants where one cannot tolerate power
failure even for a minute; it will be
dangerous to the plant in the industry
and would lead to a lot of financial loss.
So they have to set up their own power-
generating plants side-by-side,

Then roads. The whole of India
has gone ahead with road development
—1 am glad to see. I am glad to see
that many States have gone far ahead of
the Nagpur Plan, which was put up as an
ideal some time back. Some have gone
25 per cent ahead, some 50 per cent
ahead. Does this House know that
Gujarat still lags behind that 25 per cent
even in thc development of roads ? It
is a misnomer that many people have
been feeling jealous that Gujarat has
gone far ahead and is rich. Here this
is how Gujarat has been treated by the
Planning Commission and therefore I
accuse the Planning Commission of be-
ing most unfair to Gujarat, I have madc
charges of this type in this House be-
fore, and today I stand vindicated be-
cause the development of Gujarat has
been completely neglected—I am not
saying this only for the sake of Gujarat.
If this country is to develop, it cannot
have an area completely neglected, or an
area that feels unfairly treated all the
time while others progress. The deve-
lopment of the country will progress
better if there is a type of competition
in the progress to be made. Wherever
there is competition there is progress. In
a class where the students compete with
one another the class picks up. If the
teacher does not take interest and does
not infuse a spirit of competition, the
class goes down. Similarly this Govern-
ment should have acted instead of wast-
ing the country’s costly money on this
Planning Commission, which has been a
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complete flop, where you have put un-
practical people, people who can hardly
be school masters, in charge of the desti.
nies of the future and crores of rupees
of this country. It is a result of this that
the country has not progressed far
enough. If you had put practical people
and if you had put the target of prog-
ress before all the States and infused the
spirit of competition in them giving them
incentives—even this Government gives
incentives to some people for certain tar-
gets—I am sure the progress of this
country would have gone very much
further, Unfortunately, this Govern-
ment does not look at things in the pro-
per perspective, And now we are to
develop our country by exports. How
do we export? For whose benefit? And
why ? 1 have, in this House, on a pre-
vious occasion, or two, pointed out how
the rupee payment agreement that this
Government is very fond of operates, It
is well known that many of the exports
from this country on the basis of rupee

payment agreements to East European,

countries, that the exported products
find their why to hard currency areas
and the hard currency is earned by those
countries instead of it coming to this
country. And what is the large export
trade that this country wants to develop
with Russia ? 1 have no objection to
this Government developing proper trade
on trade basis. But is it a wise trade
basis the result of which is that a shoe
made in India and exported for Rs. 15
and Rs, 30 is selling in the markets of
Russia for a 100 roubles—which is nearly
200 Rupees and where does the bene-
fit go ? Does it come to this country ?
I am very doubtful. And we cannot ask
this because they do not have a Public
Accounts Committee in Russia. They
are supposed to have a parliament but
has anybody been able to ask a question
there as I am asking here ? Words and
language seem to have a completely
different meaning there. So I am at a
loss to explain things as I would like to.
But I would like to know if anybody is
able to ask there at what price a shoe is
imported from India, what it costs the
importer—and the importer of course is
the Russian export—import trade corpo-
ration or something of the kind—at what
price it is sold there and where does the

[19 FEB, 1969 ]

454

on President’s Address

difference go. Is it this difference that
is being used to help the Communist
Parties in India, to subsidise subversion,
to subsidise the overthrow of different
Governments in this country ? I would
like to know very much.

You probably know but I would like
to be corrected if I am wrong in what I
say as to what we get as a result of the
devaluation because of what is called the
secret gold clause—I am using the right
words, I believe, Now there is supposed
to be a gold clause in the trade agree-
ments with East Buropean countries in-
cluding Russia. For what was hundred
rupecs, for what we were exporting for
Rs. 100 we are getting less than Rs. 20
today. That means we are being asked
to export for the benefit of Russia—if
you take a single thing. I would like to
know if I am wrong.

SHRI M. RUTHNASWAMY (Tamil
Nadu) : A friendly power.

SHRI DAHYABHAI V. PATEL :
That is our friendly power; that is our
friendly State. And I have pointed aut
before in this House, look at the examplz
of Finland. Geographically situated Fin-
land had to switch on all her trade to
Russia during the war years, In those
few years the Russian net, I would like
to call it grip, the Russian grip round
the neck of the economy of Finland had
been and is so tight that they say, “Nomi-
nate so and so as the President. Other-
wise this trade agreement does not go
through. You do not get trade and you
cannot eat. Your economy is ruined
tomorrow. Nominate so and so as your
Prime Minister. Nominate so and so as
your President. Form your Cabinet this
way. Nominate so and so as your
officers.” And their dictation is com-
pletely thorough, We know it. Take
Czechoslovakia. What happened in
Czechoslovakia is not many months old,
Madam. The whole world knows it.
Does the Congress Government want
this to happen to India ?

SHRI M. RUTHNASWAMY : Hear,
hear.

SHRI DAHYABHAI V. PATEL : We
should like to have a clear explanation
on these points; it has never been given
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before. Are our exports a hundred
rupees worth being sold at sixteen rupees
or twenty rupees when we are in such
financial disarray. It is no use crying
over spilt milk of the devaluation but
many of us from this side had done. 1
remember I had warned the Government
that if proper steps were not taken the
benefit of the devaluation would be com-
pletely lost and our economy would be
ruined: Have we not come to that stage,
Madam ? What is the use of talking of
recovery ? Where is recovery ? After
having gone down to the bottom, not
zero, but minus somewhere, if we have
now come to one from about a thousand
or something that we were having, what
is the recovery and what is the enthusiasm
about it.

THE DEPUTY CHAIRMAN : Would
you take more time. You have taken
half an hour.

SHRI DAHYABHAI V. PATEL :
Madam, I will finish in a few minutes
bacause I would like to leave some time
for my colleagues.

THE DEPUTY CHAIRMAN :
you have taken all the time,

SHRI DAHYABHAI V. PATEL : No,
Madam.

Madam, no wonder with what happen-
od in the last general election and the
recovery that was tried to be staged by
the Congress in the recent election, North
India has completely rejected the Cong-
ress from Punjab to Bengal.

SHRI SHEEL BHADRA YAJEE
(Bihar): What about your Swatantra ?

SHRI DAHYABHAI V. PATEL : We
are not in the Government. Mr, Sheel
Bhandra Yajee, why dont you look
nearer home ? What happened in Bihar ?
You are a professional interrupter. Sit-
ting here what is your contribution ex-
cept interruptions ? You are certainly en-
titled to do it. You are the Congress
interrupter always but what is your con-
tribution to the State of Bihar and what
has it led to your party? Just put
your hand on your heart and think or
ask your colleagues as to what has hap-
pened. Madam, the verdict of the coun.
try is very clear.

But
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SHRI DAHYABHAI V, PATEL :
That is what I say. I am not in the
Government. I wish to point out that
this Congress Government has no moral
autho.ity to sit in Government., After
the general election itself this was the
position and this second effort has also
completely faled. And wherever they
succeed it is like our friend Mr. Bansi
Lal who used to sit here. How did he
manage to get that one critical vote ?
How did that one vote disappear?
Everybody knows that. Thank you.

SHRI CHANDRA SHEKHAR (Uttar
Pradesh) : It was a good piece of amuse-
ment.

THE DEPUTY CHAIRMAN :
Order, order, Mr, Akbar Ali Khan.

(Interruptions)

SHRI AKBAR ALJ] KHAN (Andhra
Pradesh): May 1 begin, Madam?

THE DEPUTY CHAIRMAN : Yes;
you must begin otherwise you lose time.

SHRI AKBAR ALI KHAN: Ma-
dam Deputy Chairman, I join with the
Mover of the Motion of Thanks....

DR. B. N. ANTANI
Why don’t you join us ?

(Gujarat) :

SHRI AKBAR ALI KHAN: ....
in expressing our gratitude to the Pre-
sident who has given a broad outline of
what has happened during the last year
and what his Government proposes to do
in the coming year,

[THE ViIcE-CHAIRMAN (Surr M. P.
BrarcGava) in the Chair)

Before 1 touch some of those points
I must say that as my esteemed friend,
Mr. Dahyabhai Patel, leader of the big
opposition group was speaking on, the
Motim of Thanks I felt that he was
speaking as a Gujarat leader but I want
to remind him that he is not a Gujarat
leader here but he is an all-India leader.
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SHRI DAHYABHAI V. PATEL:
Thank you. 1 am only pointing out as
an example what is happening to Guja-
rat. And that will happen to the whole
of India very soon.

SHRI AKBAR AL KHAN : I would
not go into the charges that he has
levelled against the Congress Govern-
ments. That is no new information to
us.

sff TRRTOEY ¢ g e |

SHRI AKBAR ALI KHAN : And I
leave it to the House including Mr.
Rajnarain to give its opinion about his
comments but I do feel that with the
difficulty that this country and the Gov-
ermment faced when there was a bad
monsoon it will go in the records of
history as an year of determination,
fortitude and sacrifice of the people of
the country as well as of the Govern-
ment of India. We have seen what the
position was when there was drought
and I congratulate the Government for
pulling through those difficult time with
determination and ability.

So far as these mid-term elections
are concerned, let me confess to Mr.
Dahyabhai that I am sorry that my
party has not done well but one thing

SHRI DAHYABHAI V. PATEL:
We are glad.

SHRI AKBAR ALI KHAN: ....
let me tell you that it was due to the
wise leadership of the Congress that
the election took place on such a large
scale in such a by and large calm at-
mosphere. And that strengthens our
faith in democracy and that gives cre-
dit to every party and particularly to
the party which is running the Govern-
ment at the Centre. We are really
obliged to the framers of the Constitu-
tion; we are obliged to those who led us
during the last so many years and I am
sure everybody now agrees that people
now know that change of Government
can be brought about through the ballot
box and there is no need for bullets.
The credit for that I think goes to every-
body and particularly to the Central
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Congress Government that they have
conducted the whole affair in an honest,
efficient and proper manner.

Now, Sir, coming to the question of
some of the points referred to in the
President's Address, I would briefly
refer to three or four points only.
Firstly T am happy that special effort
is being made to develop agriculture,
to provide fertilizer, to provide irriga-
tion, to provide pesticides, and all that.

SHRI RAJNARAIN: And to pro-
vide corruption.

SHRI AKBAR ALI KHAN: And
also banking facilities, But in the con-
text in which we are placed more than
80 per cent of our agriculturists have
less than 10 acres and 1 would like the
Government to see how much of these
benefits go to the poorer sections. The
efforts made for the development of
agriculture are no doubt welcome but
we are very much anxious to see how
much the poorer sections are benefited
by these measures and I hope that this
matter will be made clear in the reply
of the Government,

Another thing I would like to say in
this connection is this. Every time we
say that regional imbalances should be
made good. So far as I know, the
Planning Commission, although it is a
necessary thing and it has done much
good—this may be contrary to the
views of my esteemed friend, Mr.
Dahyabhai Patel has declared that the
aid from the Centre will be given ac-
cording to the population. I welcome
that but apart from that they want the
States to bear the burden themselves, If
that is so, how are you going to put
right these regional imbalances? For
instance, so far as power generation is
concerned, the last are Assam and
Andhra, Have you got any scheme to
see that this particular imbalance is put
right? On previous occasions Bombay
got Tarapore, Madras got Neyveli and
Bihar got D.V.C. Should you also not
see that you keep up this practice?
Should you not say that you will see
that the weaker States, the weaker sec-
tion got this Central amount? I am
not asking for Andhra or for any other
State.
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SHRI B. D. KHOBARAGADE
(Maharashtra) ; But for Telangana ?

SHR1 AKBAR ALI KHAN: Don’t
bring in Telangana and all that, I have
already said what I wanted to say on
that,

My respectful submission is that this
matter will have to be looked into in
greater detail. Things have gone toco
far, It is no use making generalisa-
tions or uttering platitudes, When we
say we want to correct regional im-
balances let us chalk out a programme
and lay down how we are going to
make good these regional imbalances.
That is one point I want to stress here.

The other point that I want to stress
is about the engineers and other tech-
nocrats. This is a matter I have been
repeating in this House. Last time I
approached directly the Prime Minister,

the Finance Minister, the Education
Minister .... ....
I TARATTAY ¢ FE F AU

SHRI AKBAR ALI KHAN: .. to
make some scheme, some plan to ab-
sorb these engineers. The Government
has spent about Rs. 20,000 on each
engineer. Their parents have spent
some money and they have given their
best to the country. A first-class engi-
neer is an above average man and now
that he is Jeft in the street, you can
imagine what his feeling is and what a
loss to the country it is. I took up
this matter and I am glad certain deci-
sions were taken by the Planning Com-
mission and approved by the Govern-
ment. Those decisions were sent to the
Central Ministries as well as to the
State Governments to consider and im-
plement them. I will give you three
or four things and so far as I know,
nothing substantial has been done in
implementing them. For instance, take
the training-in-industry programme of
the Ministry of Education, which may
be expanded as soon as may be possi-
ble to cover 5,000 trainees per annum.
There is the suggestion of the Ministry
of Labour and Employment—MTr.
Hathi has gone—that the Apprentices
Act may be modified to cover engineer-
ing graduates and diploma-holders.
This may also be examined further in
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consultation with the Ministry of Edu-
cation.

I emphasise it, as it has been referrcd
to in the President’s Address. There is
the self-employment scheme for engi-
neers. A modest step has been taken in
this direction. That is what the Presi-
dent has said. 1 want to know it and
at least in my State I have been urging
it, but they say there is no finance.
Unless you give some training to thesc
engineers, which will orient them to
industry, how can you ask them to take
to industry ? That is a very important
thing. When this decision was taken,
the Education Minister had informed
me, but so far as I know nothing sub-
stantial has been dome, at least in my
State, Y would like other friends to let
me know if something has been done
in their States.

Then, there was another dectsion that
was taken. Arrangements may be madc
for the training of 1,500 graduates and
diploma-holders for the operation and
maintenance of thermal stations. Somec
step has been taken in this direction by
the Irrigation and Power Ministry, but,
1 think, not to the full extent.

Then, vacant posts may be filled ra-
pidly, recruitment procedure and pres-
cribed qualifications being modified
wherever possible, The general ban on
the filling of vacant technical posts may
be lifted. I would like to know how
far the Government have implemented
it. I know in my place there are still
vacant posts which have not been filled
up. 1 believe the same thing applies 1o
other States.

Then, an early decision may be taken
on the introduction of a short service
technical commission for the Army
Technical Corps. Has that been imple-
mented ? Has that decision been taken ?
I am surg it has not been done., Other-
wise a number of young engineers and
diploma-holders would have been ab-
sorbed in that,

Then, it was decided that the deve-
lopment of Indian consultancy organi-
sations may be encouraged. So far as
I know nothing particular has been
done in that direction.
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Then, 1t was decided that a special
scheme may be drawn up for financial
assistance 1o engineers for the setting
up of small-scale industries. The exist-
mg State Bank scheme may be re-
examined 1p the hight of the response
so far evoked. I know that certain prin-
ciples have been laid down, but how far
actual help has been given to engineers
to start small-scale mdustries? 1 want
the Government to point out how much
real work has been done in this direc-
tion,

I would not give all of them, but
only some mmportant ones Similarly, a
multi-speciality approach may be adopt-
ed 10 scientfic Tesearch and develop-
ment, Then, there 1s the suggestion of
the Mimstry of Labour and Employ-
ment that ‘Yfactornes employing more
than a particular number of workers and
using power be obhged to employ a
qualified engineer. These were the de-
cistons which were taken about a year
back, These were 1mportant decisions.
That 1s a demand that has been made
from all sides. I would like the Gov-
ernment, cither the Education Mimstry,
the Industnial Development Ministry or
the Fmance Minustry or the Mmmstry of
Labour and Employment to answer
these questions I had given a sugges-
tion that the four Ministers should sit
down and try to finalise things and give
finance. So far as I know the bottle-
neck 1s finance. I hope something
urgent will be done in this connection.

I approve of the announccment of
the President regarding the appointment
of an Irrigation Commussion, So far as I
know n 1902 the Government of India
had appomted an Irmigation Commis-
ston to look into the matter and inte-
grate the wrngation schemes. 1 welcome
the suggestion and I hope that some-
thing will be done very early to see that
an integrated approach is made to the
whole problem. But this remunds me
of the cases pendmg about the Krishna,
Godavari and Narmada. As very
rightly pomnted out by Shri Dahyabhar
Patel, why should 1t go on pending so
long ? We have amended the Act last
time Instead of a one-man Tribunal,
let there be a three-man Tribunal.
Now, 1t 18 time that the disputes are
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mmmedately referred to a Tribunal in
the case of all the three rivers. It is
necessary m view of the geographical
and other features that there should be
three independent Tribunals, one for the
Narmada, one for the Godavan and one
for the Krnishna and any delay in ths
matter 1s very much detrimental to the
best interest of our country

I had said what I wanted regarding
Telengana and Andhra affairs yester-
day. Now, I do not want to say 1t and
it 1s for my friends from Maharashtra
to say what had happened there. But
I would like to say that 1t 1s really pamn-
ful to hear about what has been done
m & place where there were great men
Iike Lokmanya Tilak and Gokhale, and
there 1s Vmobap hving now. I wil
have to hang my head in shame. 1 do
appeal to them I think the basts of all
this difference 1s the border dispute
about Belgaum As an Indian and as
one who has given a part of my heart
to Maharashtra and » part to Mysore,
I feel a Iittle more nterested Let the
Prime Mimster call the two Chief M-
nisters  Let Mr Chavan and Mr. Nija-
lingappa sit together with two Oppo
sition leaders of the Bombay Assembly
and the Mysore Assembly. Let them
decide 1t If they do not decide it, 1
think 1t 1s high time that the Govern-
ment of India took courage 1in ther
bands and decided it.

st fAima amt: ow-eny fade
T FT 9T &3 1T\

SHRI AKBAR ALJ] KHAN . I have
said it. The Opposition leaders of My-
sorc and Maharashtra should be called.
These persons must decide it I would
appeal that this decision should be
taken within a month. Otherwse, the
Government of India should have the
courage to take a decision

SHRI B. D KHOBARAGADE:
What about the established formula of
Mr. Pataskar, which was appled 1n the
case of Madras and Andhra?

SHRI AKBAR ALI KHAN : Shall I
give you the easiest solution? Time is
<hort and I cannot elaborate 1it. The
Tungabhadra dispute, which was pend-
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[Shri Akbar Ali Khan.]
ing for eighty years, was decided in
eighty minutes by Rajaji and the Iate
Ali Nawaz Jung. I was the consultant
in that case. You know what Rajaji
aaid. Rajaji said : “Nawab Sahib, why
do you think that I will not agree? 1
am here on behalf of the Madras Gov-
ernment. [ give you full power to de-
cide it. You may decide it in whatever
way you want.” Then, he responded
and said : “Rajaji, after all it is in
India. Whether some water goes to
Madras or whether some water comes
to Hyderabad cultivators, what differ-
ence does it make?” In that spirit
they decided it. If they could do it,
why cannot our people do it ? There is
something seriously wrong, In this con-
nection, this is the Gandhi Centenary
Year. As there is no time, I cannot go
on much longer, but as [ have been
saying, this national integration should
begin from the schools, When Mr.
Chagla was Education Minister and
before that when Maulana Sahib was
there, I had been pleading to please see
to the curriculum of all the schools and
colleges. From the very start if you
learn to respect each other and to
think of India as ome whole Bharat, it
would be a very good thing, instead of
creating a sectarian, communal and re-
gional atmosphere. You say do not do
this, do not do that. It is not going to
take us far, Let us take a pledge. So
far as education is concerned, so far
as our approach to national problems is
concerned, let everybody endeavour
honestly and seriously so that we can
say with some pride that in this Centen-
ary Year we have achieved something.

The other thing I would say is that
Shri Shankarrao Deo, the Sarvodaya
leader, has circulated recently his
scheme having in mind the proposition
of a trustee which Mahatma Gandhi
advocated regarding the responsibilities
of a capitalistt. Dr. Ram Manohar
Lohia had also submitted a draft Bill. I
think it is worth trying it in some limi-
ted way. Let us try and see how far
we can go and implement it.

Lastly, I would say it is true that I
do not mind if the people in the higher
circles occasionally drink. That is their
business. So far as the poorer people
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are concerned, I am for prohibition
and I want the Centenary Year to be
celebrated by enforcing prohibition
with all sincerity and vigour

Sir, I give my good wishes to the
talks that are going on on Vietnam. I
give my good wishes to the efforts that
are being made by President De Gaulle
in convening a meeting of the four big
Powers to settle the West Asia question.
Sir, I am proud of the speech which
the Prime Minister delivered at the
U.N.O.,, which was praised by every-
body as giving a lead not only to my
country but to the countrics of the
world.

With these words, I support the
Motion of Thanks that has been so ably
moved by my friend,

st fiew i : wEiew, 7@ aga
SHSAT A1 A1 GT afe AT Wt
St FT A7 WA A I F ATFA 4G
T JTAW FWT AR TT g0 G79918
& qeard 9T gt 9T Syt qgafa 3q
gaT Teegfa S faame & fqoor aY, g0
IAHRT GM F9 &, AfHd qWIEG:
s § 48 Farer g fF S 3 ue-
qfer ot g0 & ag TSIavd BT OF TR
Afa & it {5 soror a9l 7 ol o
zafau suar faae & fou oMy ok
T q¥ fqarg § 9897 UF HEWE AT

2

AT g AaTE T T T FE &
foq s= gk foar arogaTar @ @@
gT av et sran 91 5 a9 I, arvn
TFAT €13 gT ¢t I g7 AR F faw
#1% fafiq 9arF 78T 91, ST 9" AN
& fau #1% "gmET 76 91 AT wlag
ag g\ 9GO &1 @ 9 | gHI HiAEr
fadi %t @z gF 6 o are gRTa=
oY & St et Sy F eFn g, fasraTr
# zene gk 9 fagdl wiiw § Jx e
EIEE RGN IERCHRHGERS: 8 (S 1L
¥ faug | Gy g A A AR
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AR @l s TR &7 7 Jg Fan AT
% g sara qg & aw F g8 afonw
R 9 5 3@ TwTe @ 36 W a6 g
A Wex 2, UG §, Mex g R TH AR
q A 30 a9 F qwsTT T erfasreer F
9e F I ATH gaT § R e e,
T, MR & R qmd wfafead 36 g
g1

aga ¥ faat § war & arg A o
aga & frar 9 wif|g & wefier aw %
T 1 W &Y AR PAFHAT A 4
7 dr gw wifq & wegT & R A W
SEIIATEEY § | ST g 3w H ue-
a6 9z W g 99 "IARI # aHe g9
faraet 9fa X @ € 39 "X gw fa|r
FWE | a8 917 98 & & gw 98 FeuAr
gt < g fF =g w8 o foraar
BT 41 7 &1 999 §© @Al 7 &,
FAR TA-TS 1 Foqar & ajefy ofr 7
F 4 37 T F AR AT LA
Tedt aarg |

To o QAo FFAWl: IUH W OF
lei Ml

sitfadeant: =@ Tww ¥ o
7w ag % [F e € & g9 awe
2 fw gurv fua 39 W1 37 91T L
=q g7 ¥ % el §1 F qH-USA F7
FOUATFI AIFIT FAN % fATigag o
A FT IAY ZATY AT 0 NS &
zary el S 7 gey framg §)
Z dgd ATeFT ghar g1 AR AW |
I AT 17 g, UF T QW 1 Areafw
fegfa AT grdr awararg feafy o
A FzA & fr Al feanefi 7 gu adr a3y
GARAETE | FATL I T Arg fqgar
TERTA 47 IHF AL/ AL S ¢ fag
ATTER IAF ATHT gH T THIT
FY AEIITAT AT L ATFT 1946 Fo 7
s qrv nfoy ¥ el F7 g AaT faedt
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o g a1 3w aw gAY S feafy A Ag
aZ o1 5 AT FATTEH STTAT 3T AL
TaTATA & fAudarT qr AfE o 3wy
FuiTegH§ A= ag freasa 57 af-
T g7 aF gt tF faws Al § gae
AT { VT F1 a9 g AT AT, FATS
FET A T F ] AFT OIS F1 (qaw far
T, gAY AgT ¥ wanfadl &y afA
Bz q¥ fa=w faar 7o 9t i 5w
# ST AFITTT FT 0T FTE| qHAT
f& gaT¥ Tw &7 fa3w-Aeat oY AYT A
F7 qeafd 379 fAaq o gaFT TR
AN faaaar avg T %, 7 53 q@
Hg-frai-freg a7 #7 5 29 s g
T §, 91T 7 g a€7 FIq AW
g W AT A gAAqT g v qg Twa
T § | GATA qis-9r9ar fFaar a1 #i
g Ew F< faar gk oW feaen
I AT AL g Foaar garg s faar
WA § WIEd 1T T I7g 79 AT
g T ada Faw wiea F1 a1g NN
F1 9 fFar F9 § | TCAETIE T
F47 H, 9N 5 gawafaa §, oF avg gard
TR A ag uamfa T ag A FEY 91|
g f <t amgror sEqET ar g sty
T WA (ST ZIAT @ Ag T AHTT Fl A
g, T & #A dqiq T Fear A0y,
TG GF(C FIAT § TgT TATT &I AT §
1T IET FT Af o gATL AT AT,
ag g B w7 gww wifea & aagraw
FIHFTTF| ATfeq FTHIW AT o€ foar
aft ag feafr gg1 g 3an 5 fam-
faa ¥ v &1 wifeg &7 G430 foar AT
saTagTieE Ffoareat &1 ar AgT 7T,
FqY IW A SATIAGNGE AN FI QWA
agr T AT TAT ITHT G TG g
fF g8 T #7 9qq gar, 9uF faarar
e g W17 3AF 915 &30 a9f aF
TATHY F SISO 7 F6S @ AT A
TS FATW GiaT =TT AT LT3 | A Tq,
FHI-FHY TAT AT Giar ¢ B o qaT
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[=f faerm am]
& gwg § T A wRA arfe w4 gg,
% 919ET F 9T F wE@ G A
FAZ ES AT AT & I00 § & F FIT
THITAT F a9gre e a2 AfFT gA AW
A T TA1 TS 8) FI A TZT I AT T
g KT AT At giar & fF 1At qaEtad
ARFAT 92 315 & | uF @i
TS FTET AFATA II0T 7 FT 98 I8 G
T g1 A gt & amer |
wirar e g | aga ety
e FTe £ oy faQe aT ¥ § 59
faw saat gar fa<iet aw & fewsed
9gdar €, FATU AW fRTT A € AT
g THRT aXE ATT AT EY A, T
AT FAT AZT A, I ¥ Afq77 qrgw
F & 5 g7 wr & T aga-at =it &
ZW AN TG 99 A @ & @l gq d@
& & gwr gfeewior wn &iar =nfgo
g gfeewiorag & fF 39 22 Wt &
T uE qfrewt audT @ f5 o gq@ |
e fam 73T 91 33 FT A QLT &) THAT
&, TR W 1 anfa® wo T aFar |
FATR AT IALT T ATIH A &A1 A7
fF us gaues #1 e qgr g qfy §
G0 T FY &TAAT TG 4T, AT 4T R
AT AEr o, T GO9I & AT oW ¥
IS ) FL AT AW, [ fF A a7
¥ W 3T F Il A fArgan aw
& 9g 9T FARY I TR Z 0 A1 aWq
AGGE 4% 2 | W AIGES 3Z
giar wfgn f& S8 uw wgar
M OUL & M AMAF & &l
¥ e A gan & afss aaas i
JEAT T TS & | AP Ifag ¥ 59 gH
QAT AFTASAT F, ITH AIAIFA T,
qF gUA HHE a3 gW fray §ve
g Swfa & w7 1 9 T qF a0
&, $9 wrat 7 fawar agar q, w6
ATEY § dSHT AT qraT wraw 2 fear
Y T A Fwdar | Fwr fqma
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| WiEas faad add 7 0 F90 8

g fwar, 993 ar gare w0 T
fear ar, faas gaafear 3 xm#i fasa
forar, fora® garafaal § Faq 999
FT 9T I fa9F 48y Wiey &1 7w §H
FT W hAMAT, 39 feww & g Fga
T8 § | THF Fo@r TF 99 AT 6
g FAT W AT F FIT F AT ARG
g! o gy afeT gaw § fAdd
ATTHY T AT FIAT g, 918 39 a1 R
e acar F1 dw AT A gl 98 IqW
FATE AT A §Y, 1S SUKT LB TG
AT § AR AL FOCA  F gAY Arat
Fi AT GAT AT | AT A1 THS AR
TWT S | 9T LIS 7 Y ZTFAN
arafs wafa #r 8 1 e witew
& ¥ A8 71 faw &Y few & g aga
§ GEAT I ASHA ZATL A9 TZAT G
fF g NN smfa &1 T agd 99
9T @ & | Tt S T waw afaare
¥ FgT & 98 wearafa 9am@ & g0 & T
wifq & @A FTAEY N AH F@ L AT
F1 o foraga T oot a gu § Aeamatyy
AT, TAE {15 FATET &1 ATAT AT
T, ST gAagafaar gf §, gaeany
gs, wifermr ==, AT A Y, ATTW 7
| HEAA FAT, FUT 700 ATIHT FIXH-
ATTET AY7 42 ATFHAT FV I 4L |
ag qfoT™ ZAT | 74T g/ 29 9FF AGY
a9 i g f famr 9 17 78 § s s
T TETFASITE) TS, 91 5 FAAT
qedY ST VT E A Feq 7 AU ZIA G |
1948 ¥ 997 § g9 550 fearaa qrav
Y, agY g1 72T ) TF THT HTL W3-
F§ 7 1000 famEd I7 F7 TEAT FAT
HFENT AT & § FH( FL FT T [T |
FHT FILO JZ TLEHFIT 2 | ATT ZAHT
IURI G & AFITAT FT, AT FT, HLTA
T, ATHT ZUTX GTHIT 1T 37 1T F¢
& Stgt 9T uF I FT ATIHT ZEL A+T
# AT ET & TART UFT %1 74T F (T HY
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AT 2| 2 ATATT FTOHITH gH HL
& T gF T« qg g W §, TR
W T A, ZAIX AT &7 g, g
AW & S, AT G § AT g O,
9T GaT FIOHIC F FGEAT T G G,
afeT @1 927 9T FIOEIT § ATHT A
UF qFTA AR IAT GHA | THI HT ATH
qrvrar g Wi F 3HY I ¥ Ag
STRAEAT FT 99 A T ASA @I
2\ UF-UF IF & Ag AR GAA AT
@

garR aeafa St aad sfrrae
§ &1 #, dagg F), T4 A0 IGH
FRT WY 4eT o9 agad 9er g,
1967-68 ¥ AT T& f5ra=m o= qar
ZAT IAATET 1968-69 F I FaT EIIT 4
qeafa ST gFAT & T g, Afwe fagi
g g faar g, afemse & faows
4, sa%r gfg 9T g7 W ATdT
1967-68 W IgiA FqATAT gHA AT
da1 fFaT | 1967-68 W ZAT SIAAT T
UF AT KT @I AL @7 41, AR A9~
QT ATaF: T TedT 7 TAT A1 SO e
FIFATTAT AT 1 1966 HIT 1967 |
FEEET F TR F AW GO IUS HT
20 Staaa 7 gaR @ F faw faar )
1967-68 § FHAH F WL & O
Iur &7 25 qfqwa, UF A4arE, gure
g & fau faar

=} AFIT WA @ 2 qqr T ¥ fagr

&t frsaa Tt qyay T e,
HTGF ATAA & | TAT ATIH TG 7 2
ATTY ¢ A FAITL F4T (23T, 9w gqa7
o a1z fear faast g T & T
A1 qreAy < Dfeat 3@ FT F qFT AL
& WY | H AT T qO AAGT
et e oAl @A aTed & fae 56
fi &g &7 ol TS 1T F=TE A AT
FT @ § TAfAT TS A A=l F1 A
AT AT &1 W WWGT &, §W ATIHT
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e AT FU fF 3 a9 g
FT faar F91 & & F1 arg 4 @
©ig T8 §—aH ! 9I7 § & gHH! ATTA
faw A=t F7 q<w ¥ o 39 faar T
TEFT IGT LG E | TH AT W 147
FUT To AT AT H S W31 TF
fras g, 997 gom T, fagy o=
57 &, faga: arw we §, foas o wiwd
g, SR g A Fi Ffsg s faammar
I TR FI 147, 10 fafagd, 39% 919
156 FUT ATG 99 sqTs F €T F
AT 93T /Y AT AWM FEA §
fF ga v 39T faar &1 wE w9g
F AT 92 & fF anmw T ¥ U
F9 fraar § saa 0 a9 g7 A ifaw,
ITTH  FTL 5801 FUT To FAT g I
FATHT, AATTH TH F1TF2WE AT a7
TAAMFAEI | GO TS TS1A1 &1 FITAT
T § I JAIEHT BIT H @Y AW Z,
qB AT FTAS WY &1 W AFA
9eT @9 qga 7 faerg ag § 5 3o
T IR YT ATT FL | ZH ATIHT 59 AT
¥ wgHT g § 1 arfaey A W
Fal faaT § SEF) gH 921471 &1 93
AT g T TATT gI ATCHT HIT AT
ot ey ifgat & qaarT Far agem
AT AT FET AT {5 575 FT07
ZATL HTLFF FT A1T T |

STTHT 54 TFTL § AR 9 37w
Y qIT & | FA-FHA FATR g &7 o
F a1 4 € AT BB s 77 749G
W g IS § & 39 qear awa §
& qrfsEara &, d57 , aui &, fr s
AT gH AT AF TG § WIAAT JUTEAT
ST, O faat & 4 fadg s fr gardr
afq =afsa arfas sweAT 1960-61F
310 4T AT 1967 & 481 7 T,
1T & famrar & gaTdt st 79 39T
qieF &1 g7 BT §, T FG a9
3g Tarxe % aifsears € afy fsg
aifs Ay Fav & 1 IuEY 9f syfay
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(=t fa<em ami]
aifes awar 95 STAR &, w9l gUE
qg ANT FgT ZAT 1 AT TAT AT A
FgAT T1fgy o) Fae T arg ) T
f& ag gart sfa oo faemg W@ 2
zafad gw ST M3 53 99 9] )

T4 qTg § gATR ferar weaTe 7 et
a% [ aat § Far fHur ¢ ary vy
F41 {5 awr fasT 976 G913 &7 A
& wiifs ag qar< ¥ shage 7 df at
AR F sfgre 7 927 qEEYH W
gaw 911 & agr 14 Sfawg g3
2 1 tad 78 Jarw ax agt st 3fese
2, fraan &, gATT SaaT agy famr
AL G qTE Fis (A0 T AGY
2T THY I ¥ A UHENIE HIT
I FT q¢E AN EqTT 3 A fow
TE A | 1947-48 F AT T AGHY
gNR 2w § fasr §iF 7 I@ GHT AV
YT N 3T THY SUTT TYIE AT FA-
JF9 CFENIE FT W@ & | AT T AHE
¥ @ § HT g WiFE {H AL F YW
TG €, waAz o fear ¥ o ywfud
feg & wradra afadl 7 S gug-aag 9
FgT §, Sei 1 GaaT AT g1 G W
SFR ¥ § TNE 3T @A 9@ 200
foforas &1 oot a1 &9 1062 fafwgw
T A AAT | Aig ¥ IgT & AL T,
FAISAT F GETAL &7 A Fal T, (AAQrg
¥ gEUTq &Y ATT Tl UL, IAF ATREA
A FIET A9 FET TS, TAG STES
g fw, dfew saer 7 3 #1 f5
MR gt fAg FEE gE-a &
I H €F T |

FTTET BT ST A 1A §, THIL THTL
FHFE $1 THIT TA T IgT g AMGLR
qg ATFET FT W AQ ¥ TGT F@I g
far® qaT Ao &1 gurT dw Fae
7 gay uwy, gue 6T fodA
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e frgrera § AT I AiFSt & AT
TCHFAFWE | Afwad ag faaga FL7
1At § FF St aeF § I 9% aYET A
STt ATfeT FifE qer asy |

T I T AT AW H U 19507
677 fafaaa gea #r wwia<s ardt €,
uq gk 7wt 3360 fafeaw qew A1
AT qIge ¥ o1 WY T [|H q0E
QT 9319 gHIR W A AT 1950 |
996 fafaaa & sy 9 «iT 98 F|JFY
5182 F &1 T § | AT FIAT /AT R
TIET ¥ AT AW | &rer 9T A7 A
& AT BT oY Ty a<wT Fady gy
St g fr g sfe F safg av @ )
HHA | KA GX g & g qeAray
AT @A AT SO ATFET & &Y
FIW FW AT @ & AT ST ATHIT AT
Tq o F| AT @ & 1 AWY fosw arer
HEq H3W & TF w7 fHuy frary &
UF QFT § 200 AT g9 qa7 fm
AT FIHTT A 79 ATE H A
f v e #7 g 200 AT T
foar T aFar &1 FHX 9T AT
Y AT BT 8, 97 ST aqt 7 g
BIYdT § | WIS, TRAT AT AiAT
aife % srgare § F) 9XFHIT BIET
FTRILHT 9w EY ergar< o fvarer &
AW AL FATIIF § 39 4T
farmara w=t § 1 GERTC ST § & 79
&1 qraT frsTady § =g R s
GHF AT 7 GEH | gATY G&EHILE F
faa¥ 5T &, T 1 BFFL, T 9
SIASTT SITaT & &Y FTFead § | GTHTT Y
grut ag fasra wWr & v a3 3w Y
STar a1 fpaT aRay 9§ ar g

TR A A : (A )
IR 0§ oy §1

grawres (st s s wer):

2y ) 5 AE ¥ AT ASFT AW | AT9AT 9T T OF ATH A AT
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e ast: § 967 7 oF @
AV fAAeT FTHT ARATE | FALRW
#1950 ¥ 124 fufaas wEfarzsTaTaT
a1 HT 77 98 937< 1441 fafama @
T ¥ EW AW F FEA F TN
® wgt @1 §O F gUTU 39 4G 7
QST a7 98 Wl @A T | FA,
AT, FTeT AT, FTAT (AH, FTAHT UFG-
9% ea-uTy agd & W g g
ZqfaT 7 &TqF gr a<Fe § qudl §
fF qEEIT ARTAW FT T gAG AT,
At G et S <A1 AUl qg A
AT WKT gra 7@ fHar S s
TR 91O 1% TSt & 3frarT 9%
fAea3E ST & GTHA 3N FT TF AU
faar weqT FC qad) &, Afwa qreafas
XUT F qeA F ATaTe 9T JWT AT I
g AT A g

g% OF g AR’ Hiar § t afaaw
ATEEH ATHF UF TEIF (gt T

QF WA q3] ¢ 57 fagt 7§ ¢

it e awt: sfags qrzze |
AT q0-¢ el g1 31T g 9wy
g1 wfows e & foregl & T & gum
9T aTg OO 9 ¥ wTAY ain
I a3 & wfas 91 F 9U G B
gIg WIS & ®7 § gHIX Faf W freq
AT TC § 1 gHTR WETRT TeaTor arar
ot fv faw qwg &1 gaga f=a ag
AT AT T FT FTTT F A TGAT
gAY &, Sa gg o g § afew
Fegfeafa & ag (1w gam g1 gy
o faa war § ag o1 95 F 7 SHrEr
qar AET FTAT § A T G IqH forw
WA FETE |

SHRI S. K. VAISHAMPAYEN
(Maharashtra) : Mr. Vice-Chairman,
Sir, I deem it a privilege to speak on
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this Motion of Thanks moved by my
friend, Mr. Parthasarathy. It is but
patural that the President should have
dealt at length on the very hopeful eco-
nomic situation and the economic
scene that is there in our country. India
is certainly, as the President has put if,
emerging from the worst period of eco-
nomic instability and is on the road to
economic recovery. He has also given
in his Address the milestones that this
country has crossed in the field of agri-
culture, in the field of industry and in
the fields of imports as well as exports.
The country is today exporting more
and more and importing less and
less. This is very salient feature of
the whole economy of our country.

A basic question arises: How far
this country is going to consolidate the
advantage which this economic re-
covery has given to us ? It is necessary
that we should apply ourselves to basic
policies in the field of economic re-
covery and agricultural development,
Unless we try to devote our attention
to the implementation of land reforms
in so far as this field of agriculture is
concerned, I do not think we shall be
able to consolidate the gains that this
economic situation has given.

In the field of food problem also a
stage has come when it is desirable for
this country to adopt a National Food
Budget. Thirdly, in so far as industry
and industrial development is concern-
ed it is desirable that we should lay
more and more emphasis on public sec-
tor development rather than on the pri-
vate sector., These questions, I feel,
are to be solved by our Government,

and that is what the President expects
in his Address too.

More than all this, what I consider
as a very welcome feature of the Pre-
sidential Address is the announcement
about the beginning of the Fourth Plan
as such. Up till now we have been
having Annual Plans and there was a
feeling in this country that we may not
have any Plan at all, that there may be
a total Plan holiday as such, This feel-
ing that was developing in this country
that there will be a complete Plan holi-
day bas been removed by this very
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welcome announcement of the Presi-
dent when he said that this Plan will
begin its term from April next.

Then the announcement about an
Irrigation commission, as has been
pointed out by hon’ble Mr. Akbar Ali
Khan, is another welcome announce-
ment and we should see that this
Fourth Plan and the appointment of an
Irrigation Commission should be wel-
comed by all,

While the President has dealt at
length on this economic scene he has
given a warning, so to say, to this coun-
try that if we do not have political
stability in the country all these eco-
nomic gains will have no meaning. That
is a very important thing to which he
has referred.

He has also pointed out to certain
disturbing trends in our country and I
feel that we should ‘all, to whichever
party we might belong, give our atwn-
tion to this aspect of the Presidential
Address. What are -those disturbing
trends ? If we just glance over the last
four or five vears we will find that
there have been a plethora of agitations
in the country, agitations and demons-
trations, agitations by students, de-
monstrations by government servants,
teachers, workers and so many other
sections which are there in our country.
Of course, I can understand that there
have been certain economic reasons. I
can understand that there have been
certain political parties which have tried
to organise 2ll these agitations and de-
monstrations. But what has been the
effect of all this on our country? If
we try to analyse this we will see that
it has had a bad effect on the rule of
law. There should be a study of all
these agitations and demonstrations in
a systematic way, the reasons thereof,
their intensity and the way in which
they were conducted and the effect
they have had on the country as a
whole. I am not having much time,
otherwise, I would quote certain figures
which I have with me. Now as a
result of student demonstrations, there
have been 75 disturbances within twe
months in 1966 and these disturbances
are still continuing. As a result of these
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disturbances, the whole peaceful life of
the people is disturbed. Then I have
got figures which will show how much
loss we have been put to as a result of
these agitations and strikes by Govern-
ment servants, workers and other peo-
ple. During 1965, 69 lakh man-days
were lost. In 1968 more than 2 crore
man-days were lost, and out of this, at
least 1 crore man-days were lost in
West Bengal. So this is not merely a
trend, but it is a danger to our demo-
cratic way of life.

SHRI M. N, KAUL : But they won
the elections,

SHRI M. V. BHADRAM (Andhra
Pradesh) : What are the reasons for
the strikes ?

SHRI S. K. VAISHAMPAYEN : 1
have referred to them. There might be
economic reasons. But there are cer-
tain parties which would like to take
advantage of them. What is the total
effect of all these on our democratic
way of life? To-day what do we find
as a result of these agitations and dis-
turbances? A feeling of doubt is
growing among the common people as
to whether there is rule of law in this
country or not. When the common
man sees so much destruction of public
property, when the common man sees
so many man-days lost, when the com-
mon man sees that the whole life as
also the administration is paralysed,
what is the effect on him? Will he
have any faith left in the democratic
way of life ? This is the result of these
disturbing factors. And they are no
more trends only. That is my point.
These agitations are no more mere
trends, as has been described by the
President in his address. They have be-
come dangers which threaten very
much our democratic way of life. So
you must take note of them.

Then there is another danger loom-
ing large and threatening the very secu-
lar and national life of our country.
And that is the danger from communal
forces. If I can give you a few figures,
during the three years, 1966, 1967 and
1968, there were as many as 122 inci-
dents of communal riots in the country,
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in which 80 persons were killed and
842 persons were injured. And these
riots are still continuing. The student
agitations are continuing. The strikes
are continuing. All these things are
happening. And they have an adverse
effect on the faith that the common
man has in the democratic way of life
in our country. Then, as was just men-
tioned, there are disturbances due to
regional and parochial considerations
also. There have been disturbances on
the border issues. There have been dis-
turbances, as we have seen, so far as
Telengana is concerned because of cer-
tain feelings and sentiments, And just
recently we had the disturbances in
Bombay as a result of the activities of
Shiv Sena. What has been the effect
of all this? We must try to understand
this,. We must, all of us, try to rise
above our party lines and see this pic-
ture that is there, and see what we
should do to save democracy from
such- disturbances, from such agitations

SHRI M. V. BHADRAM: Save
the people first.

SHRI S. K. VAISHAMPAYEN :
First save democracy and then people
will be saved, To-day the situation is
like that. So I would like to emphasisc
that these trends which the President
has referred to in his address, are no
more mere trends; they have become
dangers to our democracy.

AN HON, MEMBER : What about
Shiv Sena ?

SHRI S. K. VAISHAMPAYEN :
Even the Shiv Sena has become dange-
rous so far as our democratic way of
life is concerned.

st SrrLFET WAL AR fow ¥
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SHR1 S. K. VAISHAMPAYEN : 1
am saying that it has also become a
danger to the democratic way of life in
our country.

SHRI AKBAR ALI'KHAN: What
about R.S.S.?
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SHRI S. K. VAISHAMPAYEN:
Of course, communal forces include

the R.S.S., Jamiat Islami and other com-
munal forces.

5ft SEw T qed : a9 foa
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SHRI S. K. VAISHAMPAYEN: I
have said about that, We have con-
demned in unequivocal terms the acti-
vities of the Shiv Sena., I am condem-
ning it in the most unequivocal terms
whatever the Shiv Sena has done in
Bombay,

SHRI M. V, BHADRAM : What is
the background on which it is eurviving
in Bombay ?

SHRI AKBAR ALI KHAN Unso-
cial elements.

SHRI S. K. VAISHAMPAYEN :
Wherever such divisive forces are there.
whether it is R.S.S., or Jamiat Islami,
or Shiv Sena, or Gopal Sena, or any
other Sena they should be condemned,
And not only should they be condemn-
ed, but parties who believe in demo-
cracy should dissociate themselves from
them. We should not even enter into
electoral alliances as the P.S.P, did
during the time of municipal elections.

SHRI MULKA GOVINDA REDDY:
It was only adjustment of seats which
we have given up now,

SHRI S. K. VAISHAMPAYEN:
Anyway, the point that I was going to
make was that the trends which the
President has referred to are no more
trends, but dangers to the democratic
way of life. All these dangers shall
have to be fought. It is true that we
will have to fight these dangers by edu-
cating the people. We have to wean
away people from these divisive forces
by trying to educate them on the prin-
ciples of nationalism and secularism.

All this is true. But at the same time,
the Government must also become
strong, must show to the com-

mon pcople that after all, whatever the
parties may do, whatever the Senas
may do, their lives will be secure in the
hands of the Government, That way
the Government must establish its
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authority. These efforts at creating a
sense of disrespect for law should be
faced and the Government must come
out and show by legislative measures
as well as by their administrative mea-
sures that the common man can have
protection, can have security under de-

mocracy. This is the pass to which we
have come,

Now I would like to refer to what 1
would like to call as “sensitive areas”
in our country. One of them is the
backward areas in our country, The
hon, Leader of the Opposition referred
to the State of Gujarat. But Gujarat
is a very prosperous State to-day. There
are many other areas, like the area
from which I come—the Marathwada
area—which are very backward. The
Marathwada area, for instance, which
has a population of 64 lakhs and comi-
prises 5 districts, to-day has no road
mileage at all. So there is no question
of comparing the road mileage with
that of Gujarat. Then it has no com-
parable railway lines. It has no indus-

tries worth the name at all. What
about thesg areas ? Unless something
is done to develop these backward

areas in the quickest possible time by
giving them added weightage in regard
to development, these areas will become
sensitive and there will be a sort of
discontent among the people there.

SHRI M. V. BHADRAM : Marath-
wada is Telengana.

SHRI S. K. VAISHAMPAYEN : So

- unless you pay attention to such sensitive
areas which are under-develcped not
because of any other consideration
but political reasons, these areas are
going to become areas of discontent,
and the discontent may be coming out
in the form of disturbances here and
there. Then there is another area to
which the Government must apply its
mind. This concerns the landless lab-
ourers, the weaker section of the agri-
cultural community in our country. In
our country, of the agricultural popula-
tion that is there, 65 per cent of this
agricultural population, comes from
small peasants who do not own even
five acres of land or who are landless,
they are having with them only 15 per
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cent of the land today. They are suf-
fering because they are being alienated
from their land. They are suffering be-
cause they are not getting agricultural
credits. They are suffering because
they are not able to see to their own
development. So unless some attention
is given to these weaker sections which
include the peasants whose lands are
below five acres, the landless labourers,
the Scheduled Castes and the Scheduled
Tribes and such other weaker sections
of the agricultural population, there is
a possibility that discontent amongst
them may take a form which will not
be desirable in the present context of
our country.

Lastly, Mr. Vice-Chairman, I would
like to say only a few words about our
international policy, our foreign policy.
Our foreign policy is no doubt.

THE VICE-CHAIRMAN  (SHRI
M. P. BHARGAVA) : Where is the
time 7 You have already exceeded your
time.

SHRI S. K. VAISHAMPAYEN : I
will say only a few words. Our foreign
policy is certainly a policy which was
laid down by our former Prime Minis-
ter, Pandit Jawaharlal Nehru, and it is
the most accurate policy that a country
like India should have. But at the same
time, the time has come when we should
try to build up a very broad-based move-
ment for ending racialism in South Af-
rica and Rhodesia, for ending the race
for armaments that is there, the race
for nuclear armaments and nuclear
weapons. So, our foreign policy must
be activised and made to develop as a
broad-based movement so far as ending
racialism in the world is concerned, so
far as ending this mad race for arma-
ments is concerned. So, if we do that,
our foreign policy will be the policy
that was visualised by our great Prime
Minister, Pandit Jawaharlal Nehru.
With these few words T support the
Motion that is before the House.

SHRI C. ACHUTHA MENON (Ke-
rala) : Mr. Vice-Chairman, Sir, the Pre-
sident in his Address has claimed to pre-
sent what he called a realistic appraisal
of the year under review and the con-
ditions in the country at the present time.
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(THE VICE-CHAIRMAN (SHRI AKBAR
AL1 KHAN) in the Chair

I am afraid, Sir it is nothing of the
sort. On the other hand, it is a very
unreal picture that he has placed be-
fore us and in the process he has avoid-
ed many real acute problems that are
facing the country. Let me first deal
with the economic sitvation here.

The Address takes credit for the re-
covery that is appatent on the surface
of the economic situation. Much is
made of what is called the green re-
volution in agriculture and the boost in
foodgrains production. Certainly there
is some increase in agricultural produc-
tion. Nobody can deny that. But the
facts have to be scen in their real pers-
pective. The agricultural production,
rather the foodgrains production in
1967-68 has been given as 95.6 million
tons. We know, Sir, that this is mainly
due to two reasons. One is, of course,
that we have been fortunate enough in
having a good season. The second
most important factor is the popularisa-
tion of the high-yielding varieties, hy-
brid varieties, of rice, wheat, jowar and
other things. These are admitted facts.
But the Address says also that the situ-
ation in 1968-69 is not going to regis-
ter any significant progress because the
leve!l of production is going to be more
or less the same in 1967-68. That
certainly is not a reassuring position be-
cause we know that our population is
increasing at a compound rate of 2.25
per cent per year. So, the overall avail-
ability of foodgrains per person in this
country is not increasing. And there
will also be a scarcity of food the mo-
ment an unexpected turn takes place in
the matter of rains or some other vaga-
ries of mnature occur. The situation is
very uncertain. We cannot at all be sure
that we are going anywhere mear solv-
ing the food problem in this country.
We cannot have any degree of assur-
ance to say that within such and such
time we will be able to stop imports of
foodgrains, which is so detrimental to
the economy of our country, which is
draining away so much of our foreign
exchange, What I am saying is that
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even on the agricultural front the posi-
tion is mot so reassuring.

The situation in industry is, if any-
thing, not even so good as in agricul-
ture because whatever recovery there
has been in industrial production, is
mainly due to the fact of the increase
in agricultural production, its effect on
the overall economy. I have no time
to analyse the figures. I will just indi-
cate one thing. If we analyse the com-
ponents of the national income, of the
gross national product during 1967-68
it would be found that the major con-
tribution has been ‘from agriculture.
Agriculture alone has registered an in-
crease of 20 per cent whereas all other
sectors have fared badly, even register-
ed decreases. And if there is to be
real recovery, you must find that more
and more investment takes place in all
sectors of industry, including heavy in-
dustry, That is the only sure guarantee
for progress. Then only can we be
sure that there will be an increased
production all around. But nothing is

taking place now. My friend, Mr,
Vaishampayen, was very ecloquent
about the Plans. But I am ask-

ing him : Where is the Plan? The
Planning Commission has said that
they are going to finalise the Plan. But
what Plan are they going to finalise ? I
do not know whether my friend has
read carefully the communique issued
by the Planning Commission in Decem-
ber 1968 after its meeting. There it
was said it was only a notional plan,

What is a notional plan? It means
there is practically no plan. It is only
a year to year programme, That in a

sense is giving up the Plan altogether.
Of course, we will have this framework
of the Planning Commission, all the
offices and all these things. But so
far as real planning is concerned, so far
as the real allocation of the investments
is concerned, so far as the real direc-
tion of the economy is concerned, it
is mot going to be revived. That is the
position so far as the economic situa-
tion is concerned.

Then, another very disturbing feature
is unemployment. Sir, you yourself were
referring to the very great problem of
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unemployment, of educated unemploy-
ment. Sir, at the present moment it is
calculated that 18 million people are un-
employed and about 100 millions are
partially employed in this country, I
have no figures about educated unem-
ployment with me now. I have not col-
lected because it is known to us, the
vast extent of the educated unemployed
in this country. As far as my State of
Kerala is concerned 1 can quote from
my memory that there are about 1,500
engineers, fullfledged degree-holders,
who are unemployed 5000 diploma-
holders and about 20,000 or so certificate
holders at the present moment. All these
are unemployed. Vast amount of man-
power, skilled man-power, highly
trained manpower, for which lakhs
and crores of rupees have been
spent for the training, is going to
waste and naturally frustration is creep-
ing in them and is it any wonder that
these people are proving very inflam.
mable material at the hands of those
wanting to use them for whatever agi-
tations they want? What the state of
our economy is we certainly will have
time during the Budget to discuss in a
more detailed fashion but I will refer
to one thing more. Recently tne news-
papers published an extract from the
latest report of the National Sample
Survey regarding the level of expendi-
ture and income of the total population
of India. The figures are very reveal
ing. They show that our country is
one of the poorest countries in the
world. The depth of the poverty that
the Indian masses are suffering after
twenty years of independence is pain-
ful. 1 will give one or two figures. It
is said that one-third of the population
spend per month below Rs. 15. Actu-
ally 34.2 per cent of the population are
spending that amount. That is in the
rural areas and Rs. 24 per month in
the urban areas, T am sorry that Kerala
takes the pride of place if I may use
that expression in it because it tops the
list in the sense that 44 per cent of the
population of Kerala spend below Rs.
15 in the rural areas and Rs. 24 in the
urban areas. That is the extent of
poverty, I am reminded of that con-
troversy that was raised here long ago
by the late Dr, Ram Manohar Lohia
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and the calculations that were made
then., But our country has not advanc-
ed very much since. The same sample
survey figures give that 80 per cent of
the population is spending less than
Re. 1 per day. Such is the condition
of the people of our country. So we
have nothing to be complacent about.
It is a very sorry condition. It is a
very deplorable condition and a painful
condition and something more must be
done than what the President has said
in his Address in order to cure the eco-
nomy.

One more fact I wish to highlight in
this connection. The President has
pointed out in his Address that our
national income has increased by 9.1
per cent over what it was in 1966-67
but a comparison with 1964-65 will be
more instructive, I have made it. The
GNP in 1967-68 is Rs. 16,665 crores.
Leaving aside 1966-67, if you take
1964-65, the GNP in that year was
Rs. 16,219 crores, so that within three
years the advance made is only of
Rs. 446 crores, It is very little and is
nothing to be proud of, Becauss 1966-67
happened to be a very difficult year due
to famines and failure of rains it is not
proper to make a comparison with that
year because in that year the GNP
went very much below normal and it
does not reflect the true state of affairs.
On the contrary, the fact is that during
these three years the GNP has not ad-
vanced very much. It is more or less
stationary or has only advanced by 3
per cent in 3 years or at the rate of
1% per year.

Coming to the other part of the
Address, the President has expressed
his expectation that now that the elec-
tions are over, stable Governments
would be formed in the State and
something good would come from the
mid-term elections. The mid-term elec-
tion was, so to say, a miniature edi-
tion of the general election. The news-
papers called it ‘mini-general election’.
What is the verdict of the electorate ?
It is clear that in unmistakable terms
the whole electorate of North India has
rejected the ruling party, that is the
Congress. In West Bengal particularly
there has been a resounding victory for



485  Motion of Thanks [19 FEB,

the United Front. I do not know
whether ' the ruling party is going to
take any lesson out of this election be-
cause we know what were the mano-
euvres the Congress indulged in in
order to break the United Front and
oust the United Front Government in
Bengal and prop up their stooges.
Through the Governor who proved to
be a very pliable instrument, they dis-
missed the Government of Bengal. They
propped up a minority Government not
only in Punjab but also in Bihar and
other places, By all these manipulations
they thought—by imposing the Presi-
dential Rule and afterwards going
through the new general elections—-it
may be possible for the Congress to
come to power but their expectations
have been thoroughly belied. The elec-
torate has again voted for the same
position as in 1967 excepting in Bengal,
where due to the fact that the demo-
cratic leftist parties have been able to
forge a United Front, they have given
a crushing defeat to the Congress. This
verdict of the people expresses in un-
mistakable terms their anger against the
Congress for all its undemocratic me-
thods. The Constitution was being mis-
used and violated and the democratic
principles were being thrown to the
winds when it came to the point that it
was not possible for the Congress to be
in power. This may be an eye-opener
in Northern India but we, coming from
Kerala, have been used to it for the
last 20 years. In the very first general
elections after the Constitution came
into being in 1952, when the Travan-
core Cochin Congress was reduced to a
minority and they could not form a
Government by themselves, the leader
of the Congress was asked to form the
Government. Then it was said that it
was the largest party but in 1965 when
the Marxist Communist Party came
through the elections in spite of the fact
that all their legislators were in prison
and the electorate clearly indicated tnat
they had their confidence, the Leader
of that party was not called to form a
Government, Double standards, Sir.
Through these methods they thought
that they would boost up the Congress
and try to impose it upon the people.

Sir, we are talking of defections and
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kidnapping of people. And all sorts
of things are taking place, I can say

that this thing, the defection, happened
some eighteen or twenty years ago in
Travancore-Cochin, and you know our
hon, Law Minister, he is a very im-
portant leader of the Congress there.
He is going about throughout Kerala
saying that law and order has broken
down, that there is no safety of .

SHRI LOKANATH MISRA : He is
the only leader left, and without a fol-
lowing,

SHRI C. ACHUTHA MENON :
Yes, he is the only leader now.

Do you know this? In 1956, when
he was the Chief Minister and his posi-
tion was challenged, a defection took
place; he got onc man defect from the
opposition overnight, That man disap-
peared and he was found the next day
in the kitchen of the Chief Minister’s
residence. So it started from there, It
is nothing new for us. So far as we
are concerned, the people of Kerala
taught the Congress a lesson by send-
ing only one representative, one single
sole Congress representative to Parlia-
ment, and the same is going to be re-

peated from Bengal right down to
Punjab and other places.
THE VICE-CHAIRMAN (SHRI

AKBAR ALI KHAN) : Five minutes
more,

SHRI C. ACHUTHA MENON : So,
Sir, what I am saying is that all these
methods had been resorted to even
quite long ago. Now let us try to res-
pect the electorate. Let us try to serve
the people, respect their mandate, res-
pect their sentiments and try to observe
the norms of democracy, and whoever
get the majority, let them rule. Let
them be given the chance, And if they
also fail, they will also go the way of
the Congress, and nobody need shed a
tear for them.

The question of national integration
is very important. So many previous
speakers also have referred to that
question, I would only refer to one or
two small things. 1 want to highlight
the ruling party’s responsibility with
regard to that. Of course I do not say
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that it is only due to them, that every-
body else is free from all defects; I
do not make any such tall claim, but
they most important responsibility, the
major responsibility so far as the recent
violent incidents are concerned, is that
of the ruling party. Take the recent
incidents in Telangana. Yesterday also
there was some discussion on that ques-
tion. My friend, Mr, Bhadram, spoke
about it, and you yourself, Sir, spoke
about it. We are very sorry that so
many years after attaining the ideal of
a united Andhra Pradesh—for which
people had fought and ome man had
even become a martyr—so many years
after that 3 section of the very same
people should come forward and de-
mand a separate ‘Telangana—it is a
very sorrowful state of events. Let
us examine the course of events, what
lead to this thing. Now we find that the
agreement that had been entered into at
the time Andhra was born was not pro-
perly fulfilled, A lot of money that was
due to Telangana was not really spent
there, They have a feeling that the whole
region is undeveloped, and this has been
allowed to accumulate, this pent-up
feeling has burst up, and now the quar-
rel is going on. Of course, obviously
I am not supporting the separatist slo-
gan, and the only salvation, so far as
Andhra Pradesh is concerned, is to
build up the unity between the two re-
gions by creating a proper understand-
ing between the two sections of the
people. As I understand, on the 18th
or 19th of January there was an all-
parties conference in Hyderabad in
which all the parties joined together,
and they came to some sort of an un-
derstanding. I hope that if we properly
implement it, not in the way in which
the former agreement was implemented
but sincerely and with a will, it may be
possible to take Andhra Pradesh out of
the mess that has been made out of it,
and T hope it will be done.

The other thing is of course the me-
nace of the Shiv Sena. We have already
discussed it yesterday and we are going
to have another discussion on it. So
I would not like to refer to it at length
now. I shall only make some observa-
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tions. There also why was Bombay
chosen and why this menace there ? In
spite of what the Home Minister has
been saying, he has not been able to
dispel the suspicion, very correctly
based upon facts which cannot be con-
troverted, that the Maharashtra Govern-
ment has been at the back of it, or has
been collusive in it, because the facts
speak for themselves. For days together
a whole criminal gang has held the
whole city of Bombay to ransom, a city
which has very great traditions for its
participation in the national movement,
and we are very proud of Bombay. 1
refuse to concede that Bombay belong
to Maharashtra State alone. When
Bombay wanted to be included in the
Sampoorna Maharashtra, we also fought
for it. We Malayalees fought for it.
I am sure Malayalees suffered for it.
Lots of Malayalees have been beaten
up for taking part in the movement.
Still we hold that Bombay is an Indian
city, a city of the Keralites and Tami-
lians etc. as much as of the Maharash-
trians, But they want to drive us out
of it. They want to destroy our busi-
ness, What business? Small pavement
business, hawkers and other people.
They want to drive out even such peo-
ple, very common people, such poor
people, such defenceless people from
out of the city. Why was it engineer-
ed? We know, Sir, that there are very
big monopolists and very big capitalists
behind the whole thing, because they
wanted to divide and defeat the whole
working class of Bombay, because the
working class of Bombay was proving
to be very tough guys. They were con-
scions of their rights. They were well
organised, They were fighting for their
rights for bonus, for wages and
other things that were their due.
And these people, the monopolists
and capitalists thought that if they
engineered some movement, as in West
Germany and other places . .(Time
bell rings), How much time have we
got?

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : We have to
adjourn at 5.30 but we may sit a few
minutes more if you will finish your
speech. Take three or four minutes
more. You have taken half an hour.
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SHR]I C. ACHUTHA MENON
Can I take ten minutes more ?

THE VICE-CHAIRMAN (SHR}
AKBAR ALI KHAN) : Five minutesy
more.

SHRI C. ACHUTHA MENON : We
are very unhappy over this thing, but
the responsibility, as I was referring to,
of the ruling party for these conse.
quences, for these various developments,
for the fissiparous tendencies and alf
that, cannot be denied altogether. They
cannot just wash their hands off the
whole thing. And so, if they take a
new leaf and try to atone for their sing,
it i3 all right, Otherwise this country
is going to ruin. We should take coun-
sel together and fight these menacing
tendencies,

Sir, before concluding I wish also to
refer to the very sad and very unfortu-
nate development that took place in
Tamil Nadu, in the Thanjavur district
on the 25th of December. I hope yoy
are all aware of what happened there,
Now the President has referred in hig
Address to the celebrations of the
Gandhi Centenary Year. Gandhiji whom
we all claim as the Father of the Natiop
had a soft corner for the Harijans. The
name ‘Harijan’ itself was given to the
depressed classes by him. And all his
life he fought for them. It was the
biggest tragedy in independent India,
It is poignant that just on the eve of
the centenary year of the Mahatma this
inhuman tragedy should have taken
place in Thanjavur. And of all days
on the 25th December, that is, on the
Christmas Day, the day when another
great man, Jesus Christ, honoured by
millions, who also sacrificed his life for
the down-trodden, on that same day 42
Harijans were burnt to death. Forty-
two Harijans who were flesh of ouyr
flesh and blood of our blood were burnt
to death and among them it was stated
19 were helpless women and 14 were
children below twelve years of age. We
have to hang our heads in shame. I do
not know what to say about this. ¢
was apparent from the reports in the
Press that it was deliberately done. It
was because of some quarrel between
the landlords and the agricultural lab-
ourers. The majority of our agricultural
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labourers happen to be Harijans. That
is the case everywhere in the country
even at the present moment. In spite
of all our talk, in spite of all the ameli-
orative measures that the Government
is supposed to have taken, their condi-
tions have not much improved. They
are in the same condition as they were.
They are oppressed; they are slaves in
the countryside. Last year there was a
series of incidents culminating in this
very big incident. I say if the Harijans
cannot be assured of their right to work,
of their right to wages, even of their
right to live as human beings, as decent
human beings the very independence of
this country itself will be jeopardised.
What right have we to say that we are
independent so long as these people,
crores of them, are subjugated, are
beaten up, are tortured, are set fire to
just as if they are live torches? It is
something unheard of in the history of
the whole world. We see something of
this sort happening in America but I
think our condition is even worse than
that. We have no excuse for this sort
of thing being done here. So this is
the condition in which our country is
at the present moment, We have no-
thing to be proud of; we have nothing
to applaud ourselves; we have nothing
to congratulate ourselves. This whole
Address is brimful with sentiments of
complacency, with sentimentalism and
other wishy-washy things. This will not
do. We have to look to the reality of
the things; we have to take into consi-
deration the real state of our affairs, the
state of our economy, the state of our
nation, the relationship between the
classes and the relationship between the
people in the different States and an en-
tirely new policy will have to be worked
out. Otherwise there is no salvation s0
far as our country is concerned.

Thank you.

THE VICE-CHAIRMAN (SHRI1
AKBAR ALl KHAN): The House
stands adjourned till 11.00 aAM. to-
MOrrow.

The House then adjourned
at thirty-four minutes past five
of the clock till eleven of the
clock on Thursday, the 20th
February, 1969.



